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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI

0.A.NO. 137/2024

IN THE MATTER OF:

VIJAY CHANDEL ....APPLICANT
VERSUS

STATE OF H.P. & ORS. ...RESPONDENTS

REPLY ON BEHALF OF THE RESPONDENT NO. 7 & 8
MOST RESPECTFULLY SHOWETH:
PRELIMNARY SUBMISSION
1. That, on 19.4.2024 this Hon’ble Court set up a joint committee to verify

the factual position and take appropriate remedial measures.

2. That the joint committee after deliberating with all the concerned
departments submitted its report to Hon’ble tribunal on 8.8.2024. In the
above report the joint committee concluded that:

“There is not adequate evidence to conclusively ascertain that the
material has been used for Railway Project i.e Chandigarh-Baddi
Rail Line Project”.

3. That the Joint Committee has also proposed the remedial measures to stop

any such incident in future:
B
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“The construction wing Northern Railway, Chandigarh should be
mandated to check the legality of source being used by their
contractor and payment is released accordingly. They should ensure
that the contractor has proper mining form or any other requisite

permission accorded by the respective state.”

BRIEF FACTS:

4. The project to lay a new Broad Gauge Railway line from Chandigarh to

Baddi was sanctioned in 2007. It is a jointly funded project of Govt. of
India (Railway) and State of Himachal Pradesh on 50::50 basis. A true copy
of the letter dated 07.06.2007 depicting the works included in budget 2007-

08 is annexed as Annexure-R1.

. That, further a Detailed estimate for the work was sanctioned in Feb,2018.

A true copy of the letter dated 02.02.2018 containing Sanction of detailed

estimate for new Line from Chandigarh-Baddi is annexed as Annexure-
R2.

That, for execution of work at site in Himachal territory a tender titled
“Construction of Civil works incéuding Earthwork, Blanketing, Bridges,
RUBs, Service & Residential Buildings, Platforms, Foot Over Bridge,
Circulating area, Drainage, Protection Works & other miscellaneous and
allied works from Km. 24/825 to 28/200 within Himachal Pradesh territory
in ¢/w provision of Chandigarh- Baddi New BG Rail link.” was awarded to

)

D‘y Oh Ilr:':f i

Bmeer/Conetoy




223

M/s Singla Constructions Limited, Chandigarh (hereinafter referred to as
‘Contractor’) on 21.07.2022. A true copy of the Letter of Acceptance dated
21.07.2022 is annexed as Annexure-R3.

That, the scope of this work included execution of Civil works including
construction of earthen embankment to lay the railway track, Bridges,
RUBs, Service & Residential Buildings, Platforms, Foot Over Bridge,
Circulating area, Drainage, Protection Works & other miscellaneous and
allied works within Himachal Pradesh territory.

That, for construction of embankment to lay the track following items of

earthwork were included in the tender:

Item
Neo.

Description of Item Quantity

NS.
12(i)

Earthwork in filling in embankment, guide bunds, around | 75000
buried type abutments, bridge gaps, trolley refuges, rain|Cum
bunds,if provided, platforms etc. with earth, suitable for
embankment as per RDSO latest Specifications and
guidelines GE: G-14 of Soil Quality Class SQ1,50-2 & SO-
3, excavated from outside railway boundary entirely
arranged by the contractor at his own cost including all
leads, lifts, ascents, descents, crossing of nallahs or any other
obstructions. The item shall include demarcation and setting
out of profile, site clearance, removing of shrubs, roots of
vegetations growth, heavy grass, benching of existing slope
of old bank, all handling/ve- handling, spreading in layers
with motor grader, bringing the moisture content to OMC,
mechanical compaction to specified density and dressing of
bank to final profile as acomplete job. The payment shall be
made as per finished profile and the rate shall include all

S
s‘.-lﬁl
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costs including taxes, octroi, royalty etc. excepi for
mechanical compaction which shall be paid extra under
relevant item. Cut trees shall be property of railways andto
be deposited in the railway godown unless specified
otherwise in the Special Conditions of Contract. (i) SQ-1

NS.
12(ii)

Earthwork in filling in embankment, guide bunds, around
buried type abutments, bridge. gaps, trolley refuges, rain
bunds,if provided, platforms etc. with earth, suitable for
embankment as per RDSO latest Specifications and
guidelines GE: G-14 of Soil Quality Class SQ1,50-2 & SQ-
3, excavated from outside railway boundary entively
arranged by the contractor at his own cost including all
leads, lifts, ascents, descents, crossing of nallahs or any other
obstructions. The item shall include demarcation and setting
out of profile, site clearance, removing of shrubs, roots of
vegetations growth, heavy grass, benching of existing slope
of old bank, all handling/re- handling, spreading in layers
with motor grader, bringing the moisture content to OMC,
mechanical compaction to specified density and dressing of
bank to final profile as acomplete job. The payment shall be
made as per finished profile and the rate shall include all
costs including taxes, octroi, royalty efc. except for
mechanical compaction which shall be paid extra under
relevant item. Cut trees shall be property of railways andto
be deposited in the railway godown unless specified
otherwise in the Special Conditions of Contract. (ii) SQ-2

600000
Cum

NS.
12(iii)

Earthwork in filling in embankment, guide bunds, around
buried type abutments, bridge gaps, trolley refuges, rain
bunds,if provided, platforms etc. with earth, suitable for
embankment as per RDSO latest Specifications and
guidelines GE: G-14 of Soil Quality Class SQ1,50-2 & SQ-
3 ., excavated from outside railway boundary entirely
arranged by the contractor at his own cost including all
leads, lifts, ascents, descents, crossing of nallahs or any other
obstructions. The item shall include demarcation and setting

75000
Cum

B




out of profile, site clearance, removing of shrubs, roots of
vegefations growth, heavy grass, benching of existing slope
of old bank, all handling/re- handling, spreading in layers
with motor grader, bringing the moisture content to OMC,
mechanical compaction to specified density and dressing of
bank to final profile as acomplete job. The payment shall be
made as per finished profile and the rate shall include all
costs including taxes, octroi, royally etc. except for
mechanical compaction which shall be paid extra under
relevant item. Cut trees shall be property of railways andto
be deposited in the railway godown unless specified
otherwise in the Special Conditions of Contract. (iii) SQ-3

NS.

13

Providing, laying and spreading thick Blanketing Material at
site in desived profile as decided by Engineer-In-Charge, as
per RDSO's guidelines and specifications / Railway Board
instructions and special conditions of contract, including all
leads, royalty, lifts, ascents, descents, crossing of nallahs or
any other obstructions including mechanical compaction in
layers (not exceeding 30 cm thick) with vibratory roller. The
rates shall include all dressing of bank to final profile,
demarcation and setting out of profile, site clearance,
removing of shrubs, roots of vegetations growth, heavy grass,
benching of existing slope of old bank, all handling/ re-

handling, taxes, octroi and royalty etc.as a complete job.

60000
Cum

9. That, following conditions regarding procurement of earth are included in

4.3.2

tender

The contractor shall be responsible for the observance of the

rules and regulations under the mines act and mineral rules

and Indian Metallurgical rules and regulations of

A\

Dy. Chief Engineer/Const-li
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4.3.3

State/Central Govt. concerned as amended from time to

time.

Contractor shall at all times keep the railway administration
indemnified against all penalties that may be imposed by the
Govt. of India or State Govt. for infringements or any of the
clauses of the mines act and rules made there under in
respect of quarries from which the ballast for these works is

procured.”

That further following Special Conditions related to Earthwork are also

part of tender:

“41.0

41.1

EARTHWORK IN EMBANKMENTS:

The earthwork will be done with contractor’s own earth by
borrowing the earth from outside the railway land and.the
rate quoted will be deemed to be inclusive of all taxes, royalty
(either state Govt.,/ Central Govt./local body, loading,
unloading, leading, handling and re-handling of earth, all
leads, lifts, ascents, descents, crossing of nallahas, streams,
tracks, leveling, dressing as a complete jobs in all respects as

per specifications indicated in succeeding paras.”

Hariy
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A true copy of the relevant paras of the Tender Notice dated 11.04.2022
is annexed as Annexure R-4
That, Clause 57-A of General Conditions of Contract-2020 lays down as
under;
“57-A. Provision of Mines Act: The Contractor shall observe and perform
all the provisions of the Mines Act, 1952 or any statutory modifications or
re-enactment thereof for the time being in force and any rules and
regulations made thereunder in respect of all the persons directly or
through the petty Contractors or sub-contrqctors employed by him under
this contract and shall indemnify the Railway from and against any
claims under the Mines Act, or the rules and regulations framed
thereunder, by or on behalf of any persons employed by him or otherwise.

That, from the above tender items, conditions and special tender
conditions, it is clear that the main onus of supplying good quality earth
complying all legal requirements such as mining permission and payment
of Royalty solely lies with the Contractor and the rates quoted by the
contractor include all costs including taxes, octroi, royalty etc.

That moreover, Item 4.3 of conditions regarding procurement of earth

indemnify Railways against all penalties that may be imposed by the Govt.




I1.

12,

of India or State Govt. for infringements or any of the clauses of the mines
act and rules made there under conditions regarding procurement of earth
Further, Clause 57-A of General Conditions of Contract also lays
responsibility to observe and perform all the provisions of Mines Act,1952
and directs him to indemnify Railways from and against any claims under
the Mines Act, or the rules and regulations framed thereunder. A true copy
of the relevant portion of the Indian Railways Standard General Conditions
of Contract-2020 is annexed as Annexure R-5.
That, The earth supplied by the contractor complies the specifications laid
down by RDSO for construction of Railway embankments vide
Specification No. RDSO/2020/GE:IRS-0004.
That, after completing initial procedures including, recording all the
requisite ground readings, taking up site investigations the contractor in
October’22 submitted that they have arranged soil for making embankment
from three sources i.e from village Gorakh Nath (Nawan Nagar) &
Lehraundi (Nawan Nagar) in nearby Haryana state and village Mauza Khol
(Kalyanpur) in Himachal Pradesh. They requested that the soil available at
these sources may be tested for its suitability to be laid in railway
embankment. The contractor again in March, 2023 informed that they have
arranged earth from three additional sources i.e from village Kona(Nawan

Nagar) Haryana, Plot No. 18, Sector-5, Panchkula and Plot No. HS1,

Ay

Dy. Chief Engineer/Const-h
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14.

15.
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Sector-6, MDC, Panchkula. A True copy of the letter dated
03.10.2022/10.3.2023 is annexed as Annexure R-6.
That, on 7.10.2022/10.3.2023 the samples from all the six sources were
collected and sent to NABL laboratory “Dr. Ghuman and Gupta Geotech
Consultants, Mohali” for conducting necessary lab tests. All the reports for
the tests conducted at lab were received on 14.10.2022 & 16.03.2023, and
as per these reports the soil available at all the three sources was suitable
for its use in Railway embankment. True Copies of the letter dated
07.10.2022, 10.03.2023 as well as all the reports for tests conducted at lab
are annexed as Annexure R-7, R-8, R-9 and R-10 (Colly) respectively.
That, based upon the test results of the soil samples collected from the
proposed source and to ensure compliance of Clause 57-A of General
Conditions of Contract, vide this office letter dated. 01.12.2022, contrabtor
was asked to submit the mining permissions for the proposed sources of
soil. A true copy of the letter dated 01.12,2022 is annexed as Annexure R-
11.
That the Contractor vide their letter no. SCL/BGRL/20221222 dt.
22.12.2022 submitted Form PIM-4 bearing memo No. STP/PKL/3009 Dt.
16.12.2022 issued by Mining officer, Mines and Geological Department,
Panchkula permitting them to dispose off 14782 MT earth from proposed
'
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Nawan Nagar site. A true copy of the letter dated 22.12.2022 is annexed as

Annexure R-12,

16. That, thereafter the contractor kept on submitting Mining permissions

available with them and the vendors supplying earth at the project from time

to time,

A detailed table showing the permissions submitted by the contract, the

source of the materials procured and the work done by them is as follows;

Permits Permits
Date of E‘.artl_m:ork Available | Available Annexure Remar%(s Source of
. in Filling . . (annexed | (Permit .
Billing/ with with . procuring
. Done. NS alongwith | procured .
Permit 12(H1) Cum Contractor | Contractor the reply) by) the materials
(MT) (Cum) Py y
Village
Gorakhnath,
16.12.2022 0 14782 9204 | Ann,R-13 | M/sSCL | District
Panchkula,
Haryana
Mauza Khol,
13.01.2023 0 49992 31128 | Ann. R-14 g?n.g}:lrdyal Tehsil Baddi,
HP
Village
Gorakhnath,
20.1.2023 0 26730 16644 | Ann.R-15 | M/sSCL | District
Panchkula,
Haryana
Vill.
3699 | Ann.R-16 Lehronadi,
Rajinder District
03.03.2023 0 5940 Kumar strie

10



Panchkula,
Haryana
Vill,

Lehronadi,

30174 | Ann.R-17 | M/s SCL | District .
Panchkula,

Haryana

Plot No. 18,

28.03.2023 0 48460

Sector 5,

Sai Panchkulia,
Carriage
31.03.2023 0 2864 Cont.

1783 Ann, R-18

Haryana
Plot No. 851,

Sector-6,

18227 Ann.R-19 MDC,

Sai Panchkula,
Carriage Harvana
03.04.2023 0 29273 Cont. Ty

Vill.

Lehronadi,

15257 Ann. R-20 District
Panchkula,
Haryana
Viil.

04.05.2023 0 24502 M/s SCL

Lehronadi,

3699 Ann.R-21 District
Panchkula,
Rajinder

11.05.2023 0 5940 Kumar Raryana

Village Kona,
District

7248 Ann.R-22 Panchkula,

M/s Neel
12.05.2023 0 11640 Kanth

Haryana

S

Dy. Chief Engineer/Const-}
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31.05.2023

23814

232

14828

Ann.R-23

M/s SCL

Vill.
Lehronadi,
District
Panchkula,

Haryana

03.07.2023

58212

36247

Ann.R-24

M/s Neel
Kanth

Village
Gorakhnath,
District
Panchkula,

Haryana

11.10.2023

7457

4643

Ann.R-25

M/s Neel
Kanth

Village
Gorakhnath,
District
Panchkula,

Haryana

09.07.2024

0

27000

16812

Ann.R-26

M/s SCL

Auro
Textiles, Sai
Road,
Baddi, HP

True Copies of the Permits dated 16.12.2022, 13.01.2023 along-with cover letter dated

24.01.2023, 20.01.2023, 03.03.2023, 28.03.2023, 31.03.2023 along-with cover letter

dated 06.04.2023, 03.04.2023 along-with cover letter dated 10.04.2023, 04.05.2023,

11.05.2023, 12.05.2023, 31.05.2023, 03.07.2023, 11.10.2023 as well as 09.07.2024

along-with cover letter dated 09.08.2024 are annexed as Annexure R-13, R-14(Colly),

R-15, R-16, R-17, R-18(Colly), R-19 (Colly), R-20, R-21. R-22, R-23, R-24, R-25

& R-26(Colly) respectively.

SUBMISSIONS

17. That the construction work of project is in progress and the process of

procurement of royalty paid earth is continuing.

12

Dy. Chief Engineer/Censi-ii
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18. That the earth being supplied was got tested from NABL Lab before
allowing its procurement/dumping and periodical tests are being
undertaken to ensure compliance of specifications laid down by RDSO for
construction of Railway embankments vide Specification No.
RDS0O/2020/GE: IRS-0004.

19.That, the Joint Committee has proposed the following remedial measures:
“The construction wing Northern Railway, Chandigarh should be
mandated to check the legality of source being used by their
contractor and payment is released accordingly. They should ensure
that the contractor has proper mining form or any other requisite
permission accorded by the respective state.”

20.That the proposed measure is already put in practice by answering
Respondents and necessary permissions are being sought from the
Contractor from time to time.

21.That, the names of the answering respondent No. 7 and 8 may be deleted
from the array of parties since materials for the said project have been
procured by the Contractor from genuine sources with all requisite permits
as are mandated and as such the materials so procured for the purpose of
using the same for Railway Project i.e Chandigarh-Baddi Rail Line
Project have been procured by way of legal mining.

) -

Oy. Chiet Enginear/Const-Y
su e wfaprs fadoe g
N. Railway, Chandigarh
TR, qrdhg



22.The answering Respondents are willing to abide by the further instructions
as this Hon’ble deemed fit by the Hon’ble Tribunal to ensure tribunal may
deem fit and proper in the facts and circumstances of the case to curb the
menace of illegal mining and any possibility of environmental degradation
on account of the same in respect of the supplies made by any contractor

towards execution of any railway project.

B

RESPONDENE NQedt &8st

1A

-5 Wl e R
N. Railway, Chandigart

THROUGH COUNSEL: (/ _frevis, 508,
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RASHMI MALHOTRA

(ADVOCATE FOR THE RESPONDENT NO. 7 & 8)
26, JANGPURA ROAD, BHOGAL, NEW DELHI -110014
MOB. N. — 9818539397

E-MAIL- rasmmimalhotra@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI

0.A. NO. 137/2024

IN THE MATTER OF:
VIJAY CHANDEL ....APPLICANT
VERSUS
STATE OF H.P. & ORS. | ...RESPONDENTS
AFFIDAVIT

I, Abhishek Kumar Singh S/o0 Sh. Anand Veer Singh aged about 34years
working as Deputy Chief Engineer (Construction-II) in the office at Chief
Project Manager, Northern Railway presently at Chandigarh do hereby

solemnly affirm and state as under:-

That I am working as working as Deputy Chief Engineer (Construction-
II), office situated at Chandigarh and I am well conversant with the facts
| and circumstances of the present case as per the information derived
" from the official records and as such, I am fully competent to swear the

present affidavit.

That the contents of the accompanying reply have been drafted by my

counsel under my instructions and the facts stated therein are true and
correct to my knowledge. [3&9}( .
DEPONENT

VERIFICATION:-

Verified at Chandigarh on this 16™ day of October, 2024 that the contents of

my above affidavit are true and correct to my knowledge, no part of it is false

%)‘/.

ATTESTED DEPONENT

nd nothing has been concealed therefrom.

NEELAM RANI
NOTARY PUBLIC
Mkula, Haryvana

16 oCT o

15
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ANNEXURE R-1

WA W 16
& A, (e ar)
T Rwi-990 009

GOVERNMENT OF INDIA
MINISTRY OF RAILWAYS
(RAILWAY BOARD)
NEW DELHI-110001

No0.2007/W1/Genl/ERB-Pt. 07.06.2007
General Manager General.Manager
Northern Railway, _ N.E. Railway
Baroda House, New Delhi Gorakhpur
General Manager
General Manager - :
‘ Ezzte Central Railway, Hajipur Eastern Railway, Kolkata
General Manager General Manager ‘
Western Railway, Mumbai South Western Railway, Bangalore

Sub: New Works included in budget 2007-08.

Following new works have been included in the budget with ‘in
\L\ rinciple’ approval of the Government:

: (// S.No Name of the Project Kms Cost
A% 11 GC of Bhojipura-Pilibhit-Tanakpur 101.79 145
M Chota Udepur-Dhar NL 157 570
g @ 3. Chandigarh-Baddi new BG line 33 328
/ 4. Bihta-Aurangabad via Anugraha Narayan Road 118.45 480
new BG line
Q}/Q(p?’ I\\[)5. Bariarpur-Mananpur via Kharagpur, Lachimpur 67.78 291
| o and Barahat
w ®wY 6. Sultanganj-Katuria NL via Asarganj-Tarapur &  74.8 331
M\ Belhar
nﬁ\\ \~\{’ 7 Rayadurg-Tumkur NL 213 887

/g Railways are advised to conduct final location survey for the

ove projects and prepare detailed estimate, drawings etc. for further
necessary action. —

—

gp K Siﬁg i ET{L

| Executive Director/Works
Copy to:

CAO/Cs, Northern Railway,

N.E. Railway, Western Railwav
East Central Railway, Y ailway,

Eastern Railway, South Western Railway

TRUVE COPY



'ANNEXURE R-2
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\ > A\ T
3 Pranabiak -
2 &‘,‘\'-/ ( ‘()"\} /
"‘f’ . réo s i e
:?‘:.'_} ?'T =1 ‘hll“ F._f;“\\!l N I OF IN
=3 NISTRY O} BATEAL DIA )
s ] o LY
Na. 2006/ W2 TRy ILWAY BOA
“}}iNL""[' 8 Feg o RD)
y The Gt‘l’lcral \l‘ X . .
- vianager) - : . New Delbi, ds 2022058
.\Onhcm I{uil“la.‘;gH . ‘ i, dated 6T 022018 p
New Delhi v f
".-_T\’:"
Sub: . : "
Rcf: Sal‘lc'hnn of D"':lilq,-d

g Esti . .
NR's letter Nos. 164 imate for New Line from Chandigarh- Baddi ™y

: -Wil14.Spt Esti -
replies vide SpéEstimate/Pe-1V dated 21.3.2
P Vide letters dated 24.5.2017, 12.09.2017 ,ndaz:-;.!l z_lﬂ,'n['” TSNS

Sarretion of the Presi . ———
. sident iy he :
15 hereby communicated 1o the Detailed Estimat

Chandigarh-Baddi proj ame i e for mew line from
& project dmuunllrfg‘. o Rs 134014 ¢cromre |Rup‘.‘l’:h One Irh':‘“\ﬁﬁd Five

; Hundred
C Cro . O - el
Forty Cr . re and Fourteen Lakh only) as per deparment-wise break-up aiven A
g e | Department [ Amount (1 in Crore) |
T3 o [CivilEngg | 146134
s rS&TEnge | =%
n " Flectnieal (G) : 2350 |
s - TRD_____ e 3731 |
Bl g L e e
< s Mn . = ,_‘_:._..:.‘_"-.:.,f
. This nZusE v j2k sz sonIUITTRES s Fanamc Direslomais o A iinnstry Of RATTWaYs.
» — —— -
o (Dhananjayu Singh)
' | Direclurf“’urks-uﬂ-tn'\lu ay Board
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ANNEXURE R-3

NORTHERN RLY
DYCE-C-2-CDG-

ENGINEERING

OFFICE OF DY

CE/C, NEAR

CHANDIGARH

RAILWAY

STATION

CHANDIGARH,
160002

Chandigarh , India

Letter No: DYCE-C-2-CDG-ENGINEERING /
142-W-C-II-CDG-01-2022-23 /
01231990058556

Dated:
21/07/2022

M/s SINGLA CONSTRUCTIONS
LIMITED-CHANDIGARH

IST FLOOR, SCO 22-23, SECTOR 28C
Chandigarh- 160002
Chandigarh , India

Sub: Letter Of Acceptance

Ref: 1. Tender No. 142-W-C-II-CDG-01-2022-23 closing
date 13-05-2022 11:00 for Construction of Civil
Works including Earthwork, Blanketing, Bridges,
RUB's, Service & Residential Buildings,
Platforms, FOB, Circulating area, Drainage,
Protection Works & other miscellaneous and allied
works from Km. 24825 to 28200 within Himachal
Pradesh territory in ¢/w provision of Chandigarh -
Baddi New BG Rail Link.

2. Your bid ID 13749557 dated 13/05/2022 10:30

The Competent Authority has accepted your offered rates in
connection with the subject work. The total cost of the work at
the accepted rates works out to Rs. 811569629.29 (Rupees
Eighty-One Crore Fifteen Lakh Sixty-Nine Thousand Six
Hundred And Twenty-Nine Rupees And Twenty-Nine Paise
Only)

A sum of Rs.4719600 deposited as Earnest Money vide
IREPS reference ID PE781415266794, PE471215266781 has
been retained towards initial Security Money for due and
faithful fulfillment of the contract, and the balance Security
Money will be recovered from the progressive bills @ 6 % of
the bill amount till it reaches 5 % of the contract value in terms
of clause 5.1 of Spl Tender Cond. & Instruction to tenderer(s).
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You are requested to submit Performance Guarantee in the
form as given in Clause 5.2 of Spl Tender Cond. & Instruction
to tenderer(s) equivalent to 3 % of the contract value amounting
to Rs. 24347088.88 (Rupees Two Crore Fourty-Three Lakh
Fourty-Seven Thousand And Eighty-Eight Rupees And Eighty-
Eight Paise Only) within 21 days from the date of issue of
Letter of Acceptance, valid up to stipulated date of completion
plus 60 days so that contract agreement can be executed.

The entire work shall be completed within 24 month from
the date of issue of Letter of Acceptance.

All Other terms and conditions, as stipulated in the tender

AVANI BHUSHAN GUPTA
CE/C/HQ
Digitally Signed

View Signature Details

Page 2 of 93

Awarded Quantities And Rates

Item
Sno.

Item Desc

Item
Code

Item
Qty

Qty
Unit

Unit
Rate
(Rs)

Escl.
(%)

Advt.Value
(Rs)

Bid Rate/
Unit Rate

Bid Amount
(Rs)

Sche

dule A-SOR

(Item Directory - NR-HQ-
USSOR-2010-1-Ver-4)

497850924.86

%

12.20 Below

437113112.03

All items of
Chapter-1
"Earthwork"
of USSOR-
2010

View Details

34.19

45015790.03

All items of
Chapter-2
"Carriage of
Materials" of
USSOR-2010

View Details

46.99

1235165.36

All items of
Chapter-3
"Plain
Concrete" of
USOR-2010
(Except Item
no. 033060 to
033064)

View Details

74.49

21746164.36

Item no.
033060 to
033064
(Supplying
and using
cement) of
Chapter-3

View Details

45.52

46830664.32
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"Plain
Concrete" of
USSOR-2010

242

Page 3 of 93

All items of
Chapter-4
"Reinforced
Cement
Concrete" of
USSOR-2010
(Except Item
No. 045010 to
045022)

View Details

65.91

13799587.31

Item no.
045010 to
045022 of
Chapter-4
"Reinforced
Cement
Concrete" of
USSOR-2010

View Details

63.80

107667236.41

All items of
Chapter-5
"Brick Work"
of USSOR-
2010

View Details

85.65

65059444.98

All items of
Chapter-7
"Wood Work"
of USSOR-
2010

View Details

63.24

14313669.71

All items of
Chapter-8
"Steel and
Aluminum
Work" of
USSOR-2010

View Details

36.53

36644213.53

10

All items of
Chapter-9
"Flooring,
Paving and
Dado" of
USSOR-2010

View Details

63.58

70911476.39

11

All items of
Chapter-10
"Roofs &
Ceiling Work"
of USSOR-
2010

View Details

62.73

5514301.49

12

All items of
Chapter-11
"Finishing
Masonry" of
USSOR-2010

View Details

50.64

9499728.97

13

All items of
Chapter-12
"Painting,
Polishing and
Varnishing" of
USOR-2010

View Details

61.83

1583406.05
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All items of
Chapter-13
"Water
Supply" of
USSOR-2010

View Details

243

46.35

21617358.82

Page 4 of 93

15

All items of
Chapter-14
"Drainage and
Sewerage" of
USSOR-2010

View Details

67.98

13443266.99

16

All items of
Chapter-15
"Sanitary
Installations"
of USSOR-
2010

View Details

37.10

3073783.51

17

All items of
Chapter-17
"Miscellaneous
Building
Works" of
USSOR-2010

View Details

33.71

546656.73

18

All items of
Chapter-19
"Bridge work
Sub structure
of USSOR-
2010

View Details

48.90

11065571.03

19

All items of
Chapter-22
"Bridge Works
Miscellaneous"
of USSOR-
2010

View Details

26.65

1666535.42

20

All items of
Chapter-22A
"Fencing and
Boundary
Marks" of
USSOR-2010

View Details

26.64

1607049.57

21

All items of
Chapter-23
"Road and
Platform
work" of
USSOR-2010

View Details

49.73

4215629.81

22

All items of
Chapter-25
"Supply of
Materials" of
USSOR-2010

View Details

98.03

794224.07

Schedule Totals

437113112.03

Schedule B-NS ITEMS
Applicable)

(Item Directory - Not

416062796.95

10.00

%
Below

374456517.26

Non
Scheduled
Items NS-1 to
NS-35

View Details

At Par

416062796.95
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Schedule Totals 374456517.26

Total Value 913913721.81| 811569629.29
Rebate on Total Value

(%) 0.00

Net Bid Value | 811569629.29

Item Breakup

Schedule | A-SOR
Item - 1 | All items of Chapter-1 "Earthwork" of USSOR-2010

S No. II‘t:m Description of Item Unit Qty Rate Amount
Earth work in
excavation as per
approved drawings and
dumping at
embankment site or
spoil heap, within
railway land, including
50m lead and 1.5m lift,
the lead to be
measured from the
centre of gravity of
excavation to centre of
gravity of spoil heap:
the lift to be measured
from natural ground
level and paid for in
layers of 1.5m each,
including incidental
work, as per
specifications-in
1 011011 | All kinds of soils cum 25000 81.36 2034000.00
Extra for manual
compaction of
2 011040 |earthwork, where cum 1000 5.71 5710.00
permitted, with
rammers

Extra for lead of earth
work above initial lead
of 50m, in all kind of
soils and rocks :

for every 50 m or part
3 011051 | thereof - lead over 50m | cum 4000 10.74 42960.00
and upto 150m

for every 50m or part
4 011052 |thereof - lead over cum 10000 8.50 85000.00
150m and upto 500m

Extra for every
additional lift of 1.5m or
5 011070 | part thereof, after the cum 10000 8.01 80100.00
initial 1.5m, for earth
work in all soils
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6 012010
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Extra over item 011010
for excavation in
foundations for
buildings and bridges to
cover dressing to neat
dimension and
plumbing sides etc.
Note : Dressing under
this item is payable for
the total quantity of
excavation in
foundation and not
partly

cum

20000

8.70

25
Page 6 of 93

174000.00

7 012030

Extra for watering and
ramming earth in
foundation and floors in
15cm layers. Note :
This item is payable
where ramming is not
included in the original
rate for earthwork in
filling.

cum

6000

15.40

92400.00

8 012040

Filling, watering and
ramming earth in 15 cm
layers in floors and
foundations with
surplus earth from
foundations including
50m lead and 1.5m lift

cum

10000

18.30

183000.00

9 012050

Supplying and filling
sand in plinth and under
floors including
watering, ramming,
consolidating and
dressing complete

cum

2500

725.00

1812500.00

Earthwork in cutting
(Classified) in
formation, trolley
refuges, side drains,
level crossing

approaches, platforms,
catch water drains,
diversion of nallah &

finishing to required
dimension and slopes to
obtain a neat

appearance to standard
profile inclusive of all
labour, machine and
materials and removing
& leading all cut spoils
either to make spoil
dumps beyond 10m.
from cutting edge or for
filling in embankment
with all leads within the
section limit, lifts,
ascent, descent,
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loading, unloading, all
taxes/royalty, clearance
of site and all incidental
charges, bailing &
pumping out water if
required, etc., complete
as per directions of the
Engineer-in-Charge.

The work is to be
executed as per Latest /

updated edition of
"Guidelines for
Earthwork in Railway
Projects" issued by
RDSO, Lucknow. Cut

trees shall be property
of Railways and to be
deposited in the railway
godown unless specified
otherwise in the Special
conditions of contract

Page 7 of 93

10

013111

In all conditions and
classifications of soil
except rock

cum

116000 140.57

16306120.00

11

013130

Extra for mechanical
compaction of
earth/blanketing
material filled in
embankment with
contractor's rollers of
suitable capacity, type
and size to achieve
specified density as per
specification, testing as
per IS codes incl. cost
of water, T&P
consumable material
and all labour as a
complete job. The work
is to be executed as per
Latest edition of
"Guidelines for
Earthwork in Railway
Projects" issued by
RDSO, Lucknow

cum

830000 11.43

9486900.00

12

014010

Dressing Surface
(average excavation or
filling upto 15 cm)
including removing
vegetation in all kind of
soil. Payment against
this item is to be made
only if it is not included
in earth work item

10 Sgm

6000 54.90

32940.00

Turfing / planting,
including all lead and
lift, and watering as
required until properly
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cementitious grout with
all labour, material
complete job

Page 60 of 93

Total

408837.58

Item - 18

All items of Chapter-19 "Bridge work Sub structure of USSOR-2010

S No.

Item
No

Description of Item

Unit

Qty

Rate

Amount

Earth work in
excavation for
foundations and floors
of the bridges, retaining
walls etc., including
setting out, dressing of
sides, ramming of
bottom, getting out the
excavated material,
back filling in layers
with approved material
and consolidation of the
layers by ramming and
watering etc. incl. all
lift, disposal of surplus
soil upto a lead of 300
M, all types of shoring
and strutting with all
labour and material
complete as per
drawing and technical
specification as directed
by Engineer in charge

192011

All kinds of soils

cum

3150

223.32

703458.00

192030

Providing and laying
Plain Cement Concrete
1:3:6 with graded stone
aggregate of 40 mm
nominal size, in
foundation and floors,
retaining walls of
bridges including
mechanical mixing,
vibrating, pumping and
bailing out water where
ever required with all
materials and labour
complete but excluding
the cost of cement and
shuttering as per
drawings and technical
specifications as
directed by Engineer

cum

2425

1723.15

4178638.75
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the exposed surface of
concrete, curing of
concrete as required in
IRC-112, including all
lead by transit mixer
(crossing of stream,
nallahs, railway tracks,
level crossings or any
other obstruction such
as traffic jam etc.), lift,
pumping, ascend,
descend, loading,
unloading, handling,
wastages if any, cost of
all safety works and
safety precautions with
all labour,
arrangements for cold
weather and hot
weather concreting as
applicable, taxes and
royality etc. as a
complete job as per
specifications and
directions of engineer in
charge. Nothing extra
will be paid on any
account. The rate will
also include cost of OPC
cement, admixture
(plasticizer, super
plasticizer, or retarder
etc.) as per approved
mix design. Note: 1.
Payment of
reinforcement steel
including cutting,
straightening, hooking,
bending, binding,
uncoiling and placing in
position including cost
of binding wire and
shuttering shall be paid
extra under relevant
item of USOR-2010. 2.
Work will be executed
as per Indian Railway
Unified Standard
Specifications applicable
for RCC/PSC works
contained in Chapter-4.

Page 74 of 93

10

NS-13

Providing, laying and
spreading thick
Blanketing Material at
site in desired profile as
decided by Engineer-In-
Charge, as per RDSQO's
guidelines and
specifications / Railway
Board instructions and

cum

60000 | 1377.04

82622400.00
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special conditions of
contract, including all
leads , royalty, lifts,
ascents, descents,
crossing of nallahs or
any other obstructions
including mechanical
compaction in layers
(not exceeding 30 cm
thick) with vibratory
roller. The rates shall
include all dressing of
bank to final profile,
demarcation and setting
out of profile, site
clearance, removing of
shrubs, roots of
vegetations growth,
heavy grass, benching
of existing slope of old
bank, all handling/re-
handling, taxes, octroi
and royalty etc. as a
complete job.

Page 75 of 93

11

NS-14

Providing and laying in
position reinforced
concrete cement of
M-25 Grade pre-cast as
per approved plan and
mix design with coarse
sand and stone
aggregates of 20 mm
down gauge for drain
covers, manhole covers,
Flue tops etc for all
heights and depths
including shuttering ,
compaction of concrete
by electric/ mechanical
vibrator, providing and
using admixture in
recommended
proportion as IS-456,
IS-9103 and concrete
bridge code applicable
as per approved mix
design meeting the
conditions of minimum
cement content,
maximum water cement
ration and slump as
specified in special
conditions produced by
RMC plant./automatic
computerized/ electric
batching plant and
placed using concrete
pump including
designing of concrete
mix finishing exposed

cum

277 | 6243.02

1729316.54
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complete job as per
specification and as per
directions of Engineer in
Charge. Nothing extra
will be paid on any
account. The rate will
also include cost of OPC
cement and admixture
(Plasticizer, super
plasticizer, or retarder
etc.) as per approved
mix. Design. Note-
Payment of
temperature
reinforcement steel
including cutting,
straightening, hooking,
bending, binding,
uncoiling and placing in
position including cost
of binding wire and
shuttering shall be paid
extra under relevant
item of USOR-2010. (ii)
MCC M-25

Page 88 of 93

35

NS-12
(M)

Earthwork in filling in
embankment , guide
bunds, around buried
type abutments, bridge
gaps, trolley refuges,
rain bunds, if provided,
platforms etc. with
earth, suitable for
embankment as per
RDSO latest
Specifications and
guidelines GE: G-14 of
Soil Quality Class SQ1,
SQ-2 &

SQ-3 ,excavated from
outside railway
boundary entirely
arranged by the
contractor at his own
cost including all leads,
lifts, ascents, descents,
crossing of nallahs or
any other obstructions.
The item shall include
demarcation and setting
out of profile, site
clearance, removing of
shrubs, roots of
vegetations growth,
heavy grass, benching
of existing slope of old
bank, all handling/re-
handling, spreading in
layers with motor
grader, bringing the

cum

75000 268.15

20111250.00
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moisture content to
OMC, mechanical
compaction to specified
density and dressing of
bank to final profile as a
complete job. The
payment shall be made
as per finished profile
and the rate shall
include all costs
including taxes, octroi,
royalty etc. except for
mechanical compaction
which shall be paid
extra under relevant
item. Cut trees shall be
property of railways and
to be deposited in the
railway godown unless
specified otherwise in
the Special Conditions
of Contract. (i) SQ-1

Page 89 of 93

36

NS-20
(a)

Supplying & fixing
pressed steel door and
windows frames as per
IS 4351-1977 with
joints mitered Double
rebate chowkat and
welded with hold fast of
MS fiate of size 125mm
X 20mm x 3mm on
back side and
embedded in CC block
of suitable size 1:2:4 (1
cement 2 coarse sand 4
stone chips 20mm and
down gauge) including
providing arrangement
for welding of hinges
tower bolts eyes/holes,
sliding bolts etc. as
required including
primer complete CC
block 1:2:4 mix will be
paid separately under
relevant item of USSOR
2010 as per approved
drawing. (@) Frames of
sectional size
105x60x1.25mm having
arrangements for fixing
single shutters.

Metre

500

322.96

161480.00

37
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(b)

Supplying & fixing
pressed steel door and
windows frames as per
IS 4351-1977 with
joints mitered Double
rebate chowkat and
welded with hold fast of
MS fiate of size 125mm

Metre

500

382.24

191120.00
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plant/automatic
computerized batching
plant and placed using
concrete pump
including designing of
concrete mix, finishing
the exposed surface of
concrete, curing of
concrete as required in
IRC-112/IRS-CBC/IS
codes as applicable,
including all lead by
transit mixer (Crossing
of stream, nallahs,
railway tracks, level
crossings or any other
obstruction such as
traffic jam whatsoever),
lift, pumping, ascend,
descend, loading,
unloading, handling,
wastage if any, cost of
all safety works and
safety precautions with
all labour,
arrangements for cold
weather and hot
weather concrete as
applicable, taxes and
royalty etc as a
complete job as per
specification and as per
directions of Engineer in
Charge. Nothing extra
will be paid on any
account. The rate will
also include cost of OPC
cement and admixture
(Plasticizer, super
plasticizer, or retarder
etc.) as per approved
mix. Design. (ii) CC
M-30 in roads

Page 91 of 93

39

NS-12
(i)

Earthwork in filling in
embankment , guide
bunds, around buried
type abutments, bridge
gaps, trolley refuges,
rain bunds, if provided,
platforms etc. with
earth, suitable for
embankment as per
RDSO latest
Specifications and
guidelines GE: G-14 of
Soil Quality Class SQ1,
SQ-2 &

SQ-3 ,excavated from
outside railway
boundary entirely

cum

600000 289.05| 173430000.00
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arranged by the
contractor at his own
cost including all leads,
lifts, ascents, descents,
crossing of nallahs or
any other obstructions.
The item shall include
demarcation and setting
out of profile, site
clearance, removing of
shrubs, roots of
vegetations growth,
heavy grass, benching
of existing slope of old
bank, all handling/re-
handling, spreading in
layers with motor
grader, bringing the
moisture content to
OMC, mechanical
compaction to specified
density and dressing of
bank to final profile as a
complete job. The
payment shall be made
as per finished profile
and the rate shall
include all costs
including taxes, octroi,
royalty etc. except for
mechanical compaction
which shall be paid
extra under relevant
item. Cut trees shall be
property of railways and
to be deposited in the
railway godown unless
specified otherwise in
the Special Conditions
of Contract. (ii) SQ-2

Page 92 of 93

40

NS-12
(iii)

Earthwork in filling in
embankment , guide
bunds, around buried
type abutments, bridge
gaps, trolley refuges,
rain bunds, if provided,
platforms etc. with
earth, suitable for
embankment as per
RDSO latest
Specifications and
guidelines GE: G-14 of
Soil Quality Class SQ1,
SQ-2 &

SQ-3 ,excavated from
outside railway
boundary entirely
arranged by the
contractor at his own
cost including all leads,

cum

75000

302.98

22723500.00

https://www.ireps.gov.in/epsn/works/tds/publishLOAWorksLetteer‘ M%O%ZOD
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lifts, ascents, descents,
crossing of nallahs or
any other obstructions.
The item shall include
demarcation and setting
out of profile, site
clearance, removing of
shrubs, roots of
vegetations growth,
heavy grass, benching
of existing slope of old
bank, all handling/re-
handling, spreading in
layers with motor
grader, bringing the
moisture content to
OMC, mechanical
compaction to specified
density and dressing of
bank to final profile as a
complete job. The
payment shall be made
as per finished profile
and the rate shall
include all costs
including taxes, octroi,
royalty etc. except for
mechanical compaction
which shall be paid
extra under relevant
item. Cut trees shall be
property of railways and
to be deposited in the
railway godown unless
specified otherwise in
the Special Conditions
of Contract. (iii) SQ-3

Total 416062796.95

https://www.ireps.gov.in/epsn/works/tds/publishLOAWorksLetter@,\,QAM' W%O%ZOD
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NORTHERN RAILWAY

TENDER DOCUMENT

(TOP SHEET)
(Version -04-2021)

(A) Details to be filled in by Railway:

Mode of Tender

E-Tender (Two Packet)

Tender Notice No.

142-W/Const-1I/CDG/01/2022-23 dated 11.04.2022.

Full name of work

Construction of Civil works including Earthwork, Blanketing,
Bridges, RUBs, Service & Residential Buildings, Platforms, Foot
Over Bridge, Circulating area, Drainage, Protection Works & other
miscellaneous and allied works from Km. 24/825 to 28/200 within
Himachal Pradesh territory in ¢/w provision of Chandigarh- Baddi
New BG Rail link.

35

Approx. cost

Rs. 91.39 Crores.

Completion period

24 (Twenty four) Months.

Earnest money amount

Rs.47,19,600/-

Sale/availability

Website

of

tender document on Rly.

Tender documents will be available on IREPS web site i.e.

www.ireps.gov.in from 15.04.2022 to 05.05.2022 up to 11:30 hrs.

of tenders

Last date/Time of upload

05.05.2022 upto 11:30 hours. Tender documents can be uploaded by
the tenderer on IREPS web site w.e.f. 21.04.2022 to 05.05.2022.

of tender

Date and time of opening

05.05.2022 at 11:30 hours (immediately after close of uploading of
tender (D2). In case of two packet system, Financial bids of the eligible
tenderers would be opened subsequently on the date & time to be
notified later on.

*E-RA tender for >Rs 50.00 Cr.

28.3.2018)

Signature of Contractor

Works (Authority -RB letter no. 2017/Trans/01/Policy/Pt.-S dated
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NORTHERN RAILWAY
(Construction Organization)

TENDER NOTICE
The Dy. Chief Engineer/Const-II, Northern Railway, Chandigarh, for and on behalf of the President of

India invites open e-tender under Double Packet System for the under noted work:

36

Cost of
SN Name of work APIE.::I'IeCS:St / Similar nature of w?rk/ Period of d(fill;;ilf:n ¢
Money completion (Nil in case of
e tender )
1 Construction of Civil works Rs. 91.39 Crores. Any Civil Engineering work NIL
including Earthwork, involving “Earth work” or
Blanketing, Bridges, RUBSs, Blapketing or ‘Subgrade’ base in
Service & Residential Railway  Embankment”  or
o Highway Construction or
Buildings, Platforms, Foot Rs.47,19,600/-only | Runways/ Taxiway system of
Over Bridge, Circulating area, ‘Airport’ or in Dam or in canal
Drainage, Protection Works & and CC/RCC work in any
other miscellaneous and allied structure.
works from Km. 24/825 to
28/200 within Himachal 24 (Twenty four) months.
Pradesh territory in c/w
provision of Chandigarh- Baddi
New BG Rail link.
Critical Dates
Code Activity Date
DO Issue of Tender Notice 15.04.2022
Start of availability of tender document at www.ireps.gov.in
Site visit: The perspective bidders may contact Dy. Chief Engineer
(Construction-II), Northern Railway, Chandigarh (Mobile No.
8146633877) for further details.
D1 (D0+6 Start of Availability of tender for offering/quoting rates. 21.04.2022
days)
D2 (D1 +15 e End of Availability of Tender Documents at www.ireps.gov.in. 05.05.2022
days e Opening of Technical cum Commercial bid .
Note: This is also last date of uploading of completed offers by the
bidders.

The reference time for all the above activities is 11:30 hours.

NOTE: In case the intended date for opening of tenders is declared a holiday, the tenders will be opened on the
next working day at the same time.

Note: ELECTRONIC REVERSE AUCTION (e-RA) will be followed for tenders valued more than Rs. 50 Cr.
as per terms and condition of Clause No. 2.0 (C).

Technical Eligibility Criteria:
(a) The tenderer must have successfully completed any of the following (by any Government organizations)

during last 07 (seven) years, ending last day of month previous to the one in which tender is invited:

Three similar works each costing not less than the amount equal to 30% of advertised value of the
tender, or

Signature of Contractor :
TRUE COPY
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NORTHERN RAILWAY

CONSTRUCTION ORGANIZATION
SPECIAL TENDER CONDITIONS AND INSTRUCTION TO TENDERER(S)

37

1.0 DETAILS OF WORKS:
Tenders are invited for the work “AS ON TOP SHEET”
2.0 TENDER DOCUMENTS:

A In case of tender value upto Rs.10 crore (Single Packet

The following document will form parts of tender /document having

NOTE

Top sheet,

Tender Notice,

Addendum/Corrigendum, if any,

Covering Note

Tender form (First sheet)

Special Tender Conditions and Instructions to tenderer/s along with related Annexures,

Special Conditions relating to site data and specifications along with related Annexures,

Schedule of Items, Rates, and Quantities.

This Bid shall contain all the documents as listed Annexure-1 & Annexure-2 of Tender Notice.
Tenderers are requested to ensure that all such documents and Annexures duly filled in are uploaded,
complete in all respects failing which his/their offer is likely to be rejected/summarily rejected, as
applicable.

e Standard General Conditions of Contract and Standard Specifications (Works and Materials) of Indian
Railways as amended/corrected upto latest correction slips, copies of which can be seen in the office of Dy.
Chief Engineer/Const-II, Chandigarh or obtained from the office of the Chief Engineer, Baroda House,
New Delhi Railway on payment of prescribed charges.

e All general and detailed drawings pertaining to this work which will be issued by the Engineer or his
representatives (from time to time) with all changes and modifications

B In case of tender value more than Rs.10 crore (Two packet)

The following document will form part of tender /document:-

Packet I — Technical cum commercial Bid

Top sheet,

Tender Notice,

Addendum/Corrigendum, if any,

Covering Note.

Tender form (first sheet),

Special Tender Conditions and Instructions to the Tenderers along with related Annexures,
Special Conditions related to Site Data and Specifications along with related Annexures.

Tenderers are requested to ensure that all such documents and Annexures duly filled in are uploaded,
complete in all respects failing which his/their offer is likely to be rejected/summarily rejected, as
applicable.

Note

Signature of Contractor
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38

THEREBY CREATE(S) CIRCUMSTANCES FOR ACCEPTANCE OF HIS/THEIR
TENDER, RAILWAY RESERVES THE RIGHT TO REJECT SUCH TENDER AT ANY
STAGE, BESIDES, SHALL SUSPEND THE BUSINESS upto FIVE YEARS”.

(i) If on verification of credentials, at the evaluation stage, it is found that the tenderer has submitted
forged/fake documents in support of his offer, his Earnest Money Deposit shall be forfeited besides
suspending business with him/them upto five years.

4.2

The authority for acceptance of the tenders rests with Chief Administrative Officer/Const/ Chief Engineer
Const/ Dy. Chief Engineer/C /Executive Engineer/C as the case may be who does not undertake to assign
reasons for declining to consider any particular tender or tenders. He also reserves the right to accept the tender
in whole or in part or to divide the tender amongst more than one tenderer if deemed necessary.

43

The successful tenderer/s shall be required to execute an agreement with the President of India acting through
the C.A.O./Const., CE/C/Const,/ Dy. C.E./Const./XEN/C for carrying out of the work as per agreed
conditions. The cost of stamp for the agreement will be borne by the Northern Railway.

43.1

The contractors operations and proceedings in connection with the works shall at all times be conducted during
the continuance of contract in accordance with the laws, ordinance, rules and regulations for the time being in
force and the contractor shall further observe and comply with the bye-laws and regulations of the Govt. of
India, State Govt. and of Municipal & other authorities having jurisdiction in connection with the works or site
over operations such as these are carried out by the contractor/s and shall give all notice required by such bye-
laws and regulations. The Hospital and medical regulations in force for the time being shall also be complied
with by the contractor/s and his workmen.

432

The contractor shall be responsible for the observance of the rules and regulations under the mines act and
mineral rules and Indian Metallurgical rules and regulations of State/Central Govt. concerned as amended from
time to time.

433

Contractor shall at all times keep the railway administration indemnified against all penalties that may be
imposed by the Govt. of India or State Govt. for infringements or any of the clauses of the mines act and rules
made there under in respect of quarries from which the ballast for these works is procured.

4.4

The tenderer/s shall not increase his/their rate in case the Railway Administration negotiates for reduction of
rates. Such negotiations shall not amount to cancellation or withdrawal of the original offer and rates originally
quoted will be binding on the tenderer/s.

4.5

The tenderer/s shall submit an analysis of rates if called upon to do so

4.6

Non-compliance with any of the conditions set forth herein is liable to result in the tender being rejected.

4.7

Variation in quantity

4.7.1

The tenderer/contractor will be bound to execute the additional quantities on the following terms and conditions.

4.7.1.1

Variation in items whose agreement value is more than 1% of the total agreement value (Major value items)

(i) Unless otherwise specified in the special conditions of the contract, the accepted variation in quantity of
each individual item of the contract would be upto 25% of the quantity originally contracted, except in case
of foundation work.

(i1) The Contractor shall be bound to carry out the work at the agreed rates and shall not be entitled to any claim
or any compensation whatsoever upto the limit of 25% variation in quantity of individual item of works.

(iii) In case an increase in quantity of an individual item by more than 25% of the agreement quantity is
considered unavoidable, then same shall be executed at following rates

(a) Quantities operated in excess of 125% but upto 140% of the agreement quantity of the concerned
item, shall be paid at 98% of the rate awarded for that item in that particular tender;

(b) Quantities operated in excess of 140% but upto 150% of the agreement quantity of the concerned
item shall be paid at 96% of the rate awarded for that item in that particular tender;

(¢)  Variation in quantities of individual items beyond 150% will be avoided and would be permitted only
in exceptional unavoidable circumstances and shall be paid at 96% of the rate awarded for that item

Signature of Contractor

in that particular tender.
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37.0

38.0

39.0

40.0

40.1

41.0

41.1

41.2

41.2.1
a)

b)
¢)

413

Signature of Contractor

during the work and for the prescribed period for curing afterwards, rendering plastering and
finishing the exposed surface where required.

TESTS:-

All tests shall be carried out in accordance with ISI/IRS code of practice.

Water supply

The contractor shall be responsible for the arrangements to obtain supply of water necessary
for works at his own cost and the rates quoted should include the cost of wells or any other
arrangement required to be made for procuring water and leading/transporting/conducting
water to the site of work irrespective of the conducting water to the site of work irrespective
of the distance from the source, while the use of water from khads/rivers will normally be
permitted, care shall be taken during the rains when the water is muddy to reduce the quantity
of suspended solids by making water tanks of suitable size and capacity. All the arrangements
shall be made by contractor at his own cost

NOTICE TO PUBLIC BODIES:-

The contractor/s shall give to the Municipality, Police and other authorities, all notices that
may be required by law and obtain all requisite licenses for temporary obstructions, enclosures
and pay all fees, taxes and charges, which may be leviable on account of his operations in
executing the contract. He should make good any damage to adjoining premises whether
public or private and supply and maintain any lights etc. required at night

Special Conditions related to Earthwork

It shall be carefully noted that the rates tendered by the contractor for the earthwork in
excavation in foundation and all type of concrete mixes foundation shall include all
pumping and bailing out water wherever necessary before and or during excavation.
Shuttering or shoring as necessary together with any further pumping or bailing out water
and or shoring necessary for keeping the water level low during shuttering and shoring /
and/or concreting and/or for such periods as may be considered necessary by the Engineer.
Nothing extra shall be payable on this account.

EARTHWORK IN CUTTING AND EMBANKMENTS:

The earthwork will be done with contractor’s own earth by borrowing the earth from out side
the railway land and the rate quoted will be deemed to be inclusive of all taxes, royalty
(either state Govt./ Central Govt./local body, loading, unloading, leading, handling and re-
handling of earth, all leads, lifts, ascents, descents, crossing of nallahas, streams, tracks,
leveling, dressing as a complete jobs in all respects as per specifications indicated in
succeeding paras. The earthwork shall be compacted mechanically using heavy vibratory
compactor as per specifications.

The Earthwork has to confirm to RDSO “Comprehensive Guidelines and Specifications for
Railway Formation” Specification No. RDSO/2020/GE:IRS-0004 of September-2020 and
any other latest Railway Board/RDSO letters/instructions/guidelines related to earthwork.
The Engineer-in/charge may ask the contractor/s to get the soil samples tested as per IS
specifications.

The following category of soil shall not be permitted.

Organic clays, organic silts, peat, chalks & dispersive soils as defined below.

Poorly graded gravels and sands with Cu less than 7.

Clays and silts of high plasticity (CH & MH) in top 3m of embankment

Dispersive soils:- These are generally fine silts having predominantly soluble salts with some
binding clay particles, these can be identified with the help of “Sherald pin Hole test” and
“Double hydrometer test”

It may please be noted that in no circumstances, the contractors will be allowed to form the
bank with unapproved earth. Such tests may be repeated by the Engineer during the
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center of the bank/cutting. The berms where the height of bank or depth of cutting is more,
shall have to be provided as per the direction of the Engineer. The formation widths are for
guidance only and may be changed as per site requirements.

41.18 The banks shall be provided with allowance for settlement as directed by the Engineer. Also
continues longitudinal earth bunds 23cm high and 30cm wide on top with side slopes of 2:1
shall be made on the outer edge of the top of embankments together with cross bunds of
similar dimensions at every 15m so as to impound rain water to expedite consolidation. The
rate for these is assumed to be included in the rate of earthwork & nothing extra shall be paid
for these bunds.

41.19 Earthwork in formation at any level shall be required to be executed, 50cm extra wide on
either side than that required for final payment. This extra width shall be then finished with
suitable machinery thus compacting the slopes. The rate for earthwork shall be deemed to
have considered this work & trimming included in the rate.

41.20 The cutting spoils from formation catch water drains, side drains, trolley refuges and diversion
of nallahs shall be used for making embankments and guides’ bunds within the zone. No
separate payment for carriage of earth spoil either by head lead or through trucks or any other
machinery or any other methods including spreading and dressing will be made.

41.21 The tendered rate also include leading of cutting spoil in filling for making up embankment
and guide bunds within the zone including dressing of cutting and embankment.

42 EARTHWORK IN CUTTING :

42.1 The tendered rate against relevant USOR items, rates and quantities for open excavation in
cutting in formation will be applicable to all classes of soils. This will be inclusive of all lead,
lift, ascent, descent etc. leading of spoils to earth work in formation and disposal of surplus
cuttings, if any, at suitable dumping sites arranged by contractor at his own cost.

42.2 The entire quantity of spoils excavation from the cutting including side and catch water
drains diversions and training works after separating boulders more than 15 kgs in weight and
more than 15 c¢cm in any direction, will have to be led and utilized for filling in embankments
within the zone irrespective of the lead involved. No borrow pits shall be permitted to be dug
within Railway land for filling in embankments. No cutting spoils shall be allowed to be
dumped outside the zone except where the spoil earth is found to be surplus after making use
of in filling throughout the zone shall be dumped by arranging dumping site etc. at his own
cost. No payment for carriage of earth spoil either by head lead or through trucks or by any
other machinery or by any other method will be made including the cost of dumping site etc.
The tendered rate will be inclusive of earthwork in formation in cutting and filling in
embankments completed to the finished profile.

42.3 Spoil if dumped in the rain cuts or other places than as specified by Engineer — in — charge
shall be responsibility of the contractor. He shall see that the spoil is correctly dumped as
directed by Engineer — in —charge otherwise payment for cutting for such quantity shall be
withdrawn.

42.4 While doing the work of cutting, not more than 10 — 15 m length of cutting shall be excavated
at time as per instructions of Engineer- in —Charge. This is to ensure that minimum length of
breast wall foundation is exposed at any point of time.

43 PAYMENT

43.1 The payment for the quantity of earthwork in embankment and cutting will be made on cross-
sectional measurements. The Initial Levels of earthwork are to be recorded in the presence of
railway officials and test checked as prescribed in Advance Correction Slip no. 50 to Indian
Railway Code for Engineering Department, before commencement of the work. The profile
of the cutting/bank as required to be provided including allowance for settlement if required in

case of bank will also be plotted ozthe same sheets. The levels and cross-sections shall be

Signature of Contractor :
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ANNEXURE R-5

Government of India
Ministry Of Railways
(Railway Board)

Indian Railways
Standard
General Conditions of Contract

GCC September 2019

New Delhi

Engineering Department
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55-D. Provisions of “The Building and Other Construction Workers (Regulation of
Employment and Conditions of Service) Act, 1996” and “The Building and Other
Construction Workers’ Welfare Cess Act, 1996”:

The tenderers, for carrying out any construction work, shall get themselves registered with the
Registering Officer under Section-7 of the Building and Other Construction Workers Act,
1996 and rules made thereto by the concerned State Govt.,, and submit certificate of
Registration issued from the Registering Officer of the concerned State Govt. (Labour Dept.).
The Cess shall be deducted from contractor’s bills as per provisions of the Act.

56. Reporting of Accidents: The Contractor shall be responsible for the safety of all
employees directly or through petty Contractors or sub-contractor employed by him on the
works and shall report serious accidents to any of them however and wherever occurring on
the works to the Engineer or the Engineers Representative and shall make every arrangements
to render all possible assistance.

57. Provision of Workmen’s Compensation Act: In every case in which by virtue of the
provisions of Section 12 Sub-Section (1) of the Workmen's Compensation Act 1923, Railway
is obliged to pay compensation to a workman directly or through petty Contractor or sub-
contractor employed by the Contractor in executing the work, Railway will recover from the
Contractor the amount of the compensation so paid, and, without prejudice to the rights of
Railway under Section 12 Sub-section (2) of the said Act, Railway shall be at liberty to recover
such amount or any part thereof from Contractor’s bills/Security Deposit or any other dues of
Contractor with the Government of India. Railway shall not be bound to contest any claim
made against it under Section 12 Sub-Section (1) of the said Act except on the written request
of the Contractor and upon his giving to Railway full security for all costs for which Railway
might become liable in consequence of contesting such claim.

57-A. Provision of Mines Act: The Contractor shall observe and perform all the provisions
of the Mines Act, 1952 or any statutory modifications or re-enactment thereof for the time
being in force and any rules and regulations made thereunder in respect of all the persons
directly or through the petty Contractors or sub-contractors employed by him under this
contract and shall indemnify the Railway from and against any claims under the Mines Act, or
the rules and regulations framed thereunder, by or on behalf of any persons employed by him
or otherwise.

58. Railway not to Provide Quarters for Contractors: No quarters shall normally be
provided by the Railway for the accommodation of the Contractor or any of his staff employed
on the work. In exceptional cases where accommodation is provided to the Contractor at the
Railway's discretion, recoveries shall be made at such rates as may be fixed by the Railway for
the full rent of the buildings and equipments therein as well as charges for electric current,
water supply and conservancy.

@@75‘ -
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CIN : U45201CH2007PLC031029
ANNEXURE R-6
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Ref. No. SCL/BGRL/20221003 Dt. 03.10.2022

To

The Dy. Chief Engineer/C-II,
Northern Railway,
Chandigarh

Subject: Construction of Civil works including Earthwork, Blanketing, Bridges,
RUBs, Service & Residential Buildings, Platforms, Foot Over Bridge,
Circulating area, Drainage, Protection Works & other miscellaneous and
allied works from Km. 24/825 to 28/200 within Himachal Pradesh
territory in c/w provision of Chandigarh- Baddi New BG Rail link.

Ref Your office acceptance letter no. DyCE-C-2-CDG-Engineering/142-W-
C-1I-CDG-01-2022-23/01231990058556 Dt. 21.07.2022.

Dear Sir;

Reference to above it is to submit that the above subject work has been allotted
to us.

We have identified following locations to procure soil for taking up earthwork
filing to construct track embankment. You are requested to get the soil tested for its
suitability to be used in Railway embankments so that the legal and commercial
formalities to buy this soil may be completed.

This is for your kind information pl.

Assuring you of our best services at all times

Yours truly,
WL%

TRU-E COPY

Regd. Office : SCO. 22-23, 1st. Floor, Sector 28C, Chandigarh-160002
Correspondence Address : # 196, Top Floor, Sector 16A, Chandigarh-160015 @ 0172-2770194
@info@sclinfru.com, scl@live.in, Website : www.sclinfra.com
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Northern Railway

Executive Engineer/Const.-I
Northern Railway, Chandigarh.

No. 70-A/cs/XEN/C/1/CDG Dated. 07-10-2022

Dr. GHUMAN AND GUPTA GEOTECH CONSUTANTA
F-81, PHASE -07, INDUSTRIAL AREA, MOHALI,
SAS NAGAR (PUNJAB).

Subject:- Construction of Civil Works including Earthwork, Blanketing,Bridges,
RUB's. Service & Residential Buildings, Platforms, FOB, Circulating area,
Drainage, Protection Works & other miscellaneous and allied works from Km.

Agency: M/S Singla Constructions Limited
SCO 22-23, 1st Floor,
Sector-28C, Chandigarh-160002

Kindly arrange to test following soil samples collected from source in

1. Village Gorakh Nath (Nawan Nagar) in Haryana

2. Village Lehraundi (Nawan Nagar) in Haryana

3. Mauza Khol (Kalyanpur) in Himachal

Following tests are to be conducted:

1. Optimum Moisture Content, Dry Density (Heavy Compaction) Modified Proctor,
2. Grain size Analysis

3. Liquid Limit & Plastic Limit

4. CBR value

S. Chemical Testing

regarding physical and Chemical properties of soil as per relevant IS codes RDSO
guidelines in ¢/w construction of railway embankments,

DA /03 Sealed samples as above 50 kg each \

Executive Epginieer/Const./1,
Northern-Railyay, Chandigarh
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Northern Railway

Executive Engineer/Const.-I
Northern Railway, Chandigarh.

No. 70-A/cs/XEN/C/1/CDG Dated. 07-10-2022

Dr. GHUMAN AND GUPTA GEOTECH CONSUTANTA
F-81, PHASE -07, INDUSTRIAL AREA, MOHALI,
SAS NAGAR (PUNJAB).

Subject:- Construction of Civil Works including Earthwork, Blanketing,Bridges,
RUB's. Service & Residential Buildings, Platforms, FOB, Circulating area,
Drainage, Protection Works & other miscellaneous and allied works from Km.
24825 to 28200 within Himachal Pradesh territory in ¢/w provision of Chandigarh
- Baddi New BG Rail Link.

Agency: M/S Singla Constructions Limited
cy

SCO 22-23, 1=t Floor,
Sector-28C, Chandigarh-160002

Kindly arrange to test following soil samples collected from source in

1. Village Gorakh Nath (Nawan Nagar) in Haryana

2. Village Lehraundi (Nawan Nagar) in Haryana

3. Mauza Khol (Kalyanpur) in Himachal

Following tests are to be conducted:

1. Optimum Moisture Content, Dry Density (Heavy Compaction) Modified Proctor,
2. Grain size Analysis

3. Liquid Limit & Plastic Limit

4. CBR value

5. Chemical Testing

regarding physical and Chemical properties of soil as per relevant IS codes RDSO
guidelines|in c/w construction of railway embankments.

DA/03 Sealed samples as above 50 kg each \

Executive Epgineer/Const./ 1,
NorthernRailyway, Chandigarh
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Northern Railway

Office of the
Executive Engineer/Const.-I
Northern Railway, Chandigarh

No. 70-A/cs/XEN/C/1/CDG Dated. 10.03.2023

Dr. GHUMAN AND GUPTA GEOTECH CONSUTANTA
F-81, PHASE -07, INDUSTRIAL AREA, MOHALI,
SAS NAGAR (PUNJAB).

Subject:- Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's. Service &
Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works &
other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh
territory in c/w provision of Chandigarh - Baddi New BG Rail Link.

Agency: M/S Singla Constructions Limited
SCO 22-23, 1** Floor,
Sector-28C, Chandigarh-160002

Kindly arrange to test following soil samples collected from source at

1. Village Kona (Nawan Nagar), Haryana
2. Plot No. 18, Sector-5, Panchkula
3. Plot No. HS1, Sector-6, MDC, Panchkula

Following tests are required to be conducted:

1. Optimum Moisture Content, Dry Density (Heavy Compaction) Modified Proctor,
2. Grain size Analysis

3. Liquid Limit & Plastic Limit

4. CBR value

5. Chemical Testing

regarding physical and Chemical properties of soil as per relevant IS codes and RDSO Guidelines relevant
to construction of railway embankments.

DA/03 Sealed samples as above 50 kg each

\

Executive Engineer/Const./1,
NortherrRailway, Chandigarh

TRU-E COPY
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A TEAM IN PUR 7—' EXCELLENCE

ANNEXURE R-10 (COLLY)

- 5gge Jirmnriing
- Administrative Office
Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS M
Test House by Dr. M. S. Ghuman = industrial Focal Point,
Ph.D (Geatechnical ) Roorkee Mohali (Pb)-160055
Ex. Prof. & Head of Engg. 0172-4666081
0172-4672074
Directer, Technical {(UT) Chandigarh E-mail © gggc_laboratory @ yahoo.coin
Experts for : Website : gogclaboratories.com
+ Soll i ummmmmmmmmmwm

¢ Evaluation of Elastic Proparties and Analysis of Machine Foundations and Soil Stabilization Problems.
- Piain Table Levelling, Contouring and Dermarcation.
¢ Pnysical and Testing of Cement, Chemical Analysis of Mortar and Concrets, Cube, Mix Design of Cement Concrete. Coarse and Fine
Aggregates, Kota Stone, Glazed Tiles, Terrazo Tiles, Water, Particle Board, Flush Door Shutters, G.I, Pipes, Barbed Wire,
Coatings, Steel Spctions, CBR, MDD and DBD of Compacted Earth, Non Destructive Concrets Rebound Hammer Test, Utira Puise Veloolty Test.
Ferro Scanning, Core » Roof Deflection test, Highway bituminous Mix Design and Cemant Concrete Pavements etc.
TEST REPORT
A
 Report/ULR No. | TC5045220000003975F | Report Date : 14.10.2022 | _ ~ Page-1/2
 Issued To ___| Executive Engineer/Const/l, Northern Railway, Baddi. _ L _
| Subject Construction of Civil Works including Earthwork, Blanketing, Bridges, RURB's, Service &
[ Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works &
Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh |
be .- | territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link. =
Namie of Agency . M/sSingla Constructions Limited. Sl - B gk |
| Sample Particular Sample of Soil for following lab. tests. Lo g
_ Quantity 15ample et
_ Mode of Receipt af Sample | Supplied In laboratory by customer S
Date of Receipt of|Sample | 07.10.2022 -
| Date of Re 14102022 Yoo - k
Letter Ref. & Date] | 70-A/cs/XEN/C/I/CDG, dated : 07.10.2022 U=yl iRy C
| Source | Village Gorakh Nath (Nawan Nagar) in Haryana ) A
M | Discipline | Mechanical s
Group Soil & Rock s
S.No Test Parameters | units | Results Test Method |
' 1. Grain Size Analysis % | Gravel=14.9% |I5:2720 (P-4).1985 |
. | Sand =70.9% f
Silt =142% ,
T LAl = = Clay = 0.0% SR {
2.0 Sieve Analysis of soils fraction passing on % i I5:2720 (P-4)-1985 (RA 2015)

2.1 80.0mm 100 - T
23 40.0 mm . T e T 1
| 23 20.0 mm ; 98.3 | C AN 1
24| | 100mm T SRR I
1251 T 47mm | 88.3 L —T
26 | 23mm Sy = 71.2 fy '

2.7 1.18 mm 63.5 ‘ R e G

28 0.60 mm £ = 50.0 e LT sl
et __030mm 373 | o 0 =
27 I ™ S | 26.7 2 ‘-
211 +——005mm | e N N —

Notes : 1. The - Y e
T e T e e T e T
8. Total Liability ¢f our test house is limited to the invoiced amount. . - ;
4. Samples will lje dastrrvad aftar 15 Adave fram the Aate oo At tast nnsifinsis < TFRYE COPY. * ¢
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Dr. GHUMAN AND GUPTA GEOTECH CONSUI.T

Test House Estabili by Dr. M. 8. Ghuman
Ph.D (Geotechnical Engg.) Roorkee
Ex. Prof. & Head of Givil Engg.

ATEAM IN PUR?IGg EXCELLENCE
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Laboratory Division
&
Administrative Office

F-81, Phase-VIl,
incdustrial Focal Point,
Mohali (Pb)-160055

0172-4666081

0172-4672074

E-mail : gggc. laboratory @ yahoo.co.n
Website - gggclaboratories com

Pb. Engineering , Chd. Cum

Director, Technical E (UT) Chandigarh
Experis for

?- Soil for Buidings, Bridges, OHRs, Earth Dams, Imigations Structures, Towers, Roads. Industrial Buildings etc
¢ Evaluation of Eiastic Properties and Analysis of Machine Foundations and Saoil Stabiization Problems
w- Plain le;d L‘:uolmg. Conouring and Demarcation,
® Physical osting of Cement, Chemical Analysis of Mortar and Conorete, Cube, Mix Design of Cement Concrata
% wwmagg;m.wmm.wm.mmmm Pm.m&nw::m%
Coatings, ] Compacted » Non Destructive Concrete Rebound Hammar
Fero Scanning, Core .Mmu.wmmm“m,mwwfmmmmmrm
TEST REPORT K
~
" Report/ULR No. || TC5045220000003976F _ | ReportDate :14.10.2022 |  Page-2/2
3 Modified Proctor Compaction Test g/cc | MDD=205 | I15:2720(P-8)-1983
% OMC=76

t ——t— - — - — e —— .
| 4. Liquid Limit % | . | 15:2720 (P-5)-1985
! Plastic Limit . Non-Plastic
. S R R S ] S S
| 5 |  Soil Classification | ‘SM' Silty Sand | 1S:1498-1970 |
[ 6. |  CBRValue Test at 97% of MDD at OMC I5:2720 (P-16} ;
| i) . | Unsoaked CBR value % 152 |

L} N - Soaked CBR value W =8 1§ - N B

7. = Direct Shear Test at 97% of MDD ~|15:2720(P-13)-1986 (RA 2015)
i 1 . ] |
L] Angle of lnten?al Frnption (@) Dgg_eg.vlr 32.9° _ _

i | Sal Cohesion (C) KN/m* | 00 - - _

~ 8 l __Consofidation Test {Compression Index) | - | 0.04 | 152720 (P-15)-1965 (RA 2015)
o] Coefficient of Permeability | omfsec | 71x107 | 152720 (P-17)-1986 (RA 2016)
Unconfingd Compressive Strength or undrained 3 | : P
10 : " cohesion(C) A it Eycm | 0.0 : is.zjz_o_ if 10) xst B
11 Sand Equivalent Value | 59 5:2720 (P-37)-1976 (RA 2016)

s are for your record please.
***End of the Test Report***

Aulhonzecgﬁgorv.

be destroved after 15 davs from the date nf .-m..mmm.m..... PSR

1. The results above are for information of .o : =W

;E;J ove e pudchs : the (s ed 1o any court of law for any purpose
Liability] our test house is limited to the invoiced amount .

4. Samples will .
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ggg = Laboratory Division
3% -

Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS R

F-81, Phase-Vil,
Test House Establ by Dr. M. 8. Ghuman Industrial Focal Point,
Ph.D (Geotechnical .) Roorkee Mohali (Pb)-160055
Ex. Prof. & Head of Civil Engg. 0172-4666081
0172-4672074
Pb. Engineering , Chd. Cum =
Director, Technical Education (UT) Chandigarh SelRal : PPyl inhastory Systion.on
Experts for : Websits : gggclaboratories.com
¢ soll for Buildings, Bridges, OHRs, Earth Dams, lerigations Structures, Towers, Roads, Industrial Buildings otc.
- Evaluation of emmmmammmmmm.
+ Plain Table Levelling, Contouring and Demarcation.
® Physical and rmamwmmmmmmmmwmmwcmm
and Fine Ilhh.mK&M.MMTMTMW“.PMMPMMM.G.LM
Barbed Wire, MW.CBRMMMBMMMM.MMMMMWT@
Ultra Puise v Tm%%ﬂcw&m;.mhﬂmmwmmuuwwwm
Pavements eic.
TEST REPORT
™
(ReportNo. | GGGC/D-141022/17/2022-2023 | Report Date :14.10.2022 | Page-1/1
| IssuedTo __, Executive Engineer/Const/l, Northern Railway, Baddi. 24 .
Subject | Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's, Service &
' Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works &
Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh
| territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link =
Name of Agency | . M/sSingla Cons_trugtions_limitgcl S .
(Sample Particular | | Sample of Soil for Chemical lab. tests. == 10
| Quantity abd . Ligemple . el ¥R .2
- Mode of Receipt of Sample | Supplied in laboratory by customer %
 Date of Receipt of fample | 07.10.2022 - =
(DateofReporting | | 14.10.2022 R .'
 Letter Ref. & Date:| __| 70-A/cs/XEN/C/1/CDG, dated : 07.10.2022 ! S |
Source * _| Village Gorakh Nath (Nawan Qr) in Haryana 2N |
ﬁ' I ¥ CHEMICAL TEST. - | L
'S.No Test Parameters Units | Results | Test Method |
L | [TowlChloridesan | mekg | 812 + 1812720 (p-21)
2 Organic Matter P % | 208 1$:2720 (P-22)
3. Calcium Carbonate | me/g | 50 ‘ 15:2720 (P-23)
4 | Cation exchange capacity | meq/100g | 23 ‘ 1S:2720 (P-24)
5. | L PH Value PN IS s e WIS O Al I5:2720 (P-26)
5 | . Tatal Soluble sulphates | mghg | 24 iﬁ-_ 15:2720(P-27)
. Manual for Soil Testing,
7 Chlorid | ’ _
| | L ity o H_mg/kg_i e % | Gowt. of India, Jan 2011,
Remarks : The TESuits are for your record please.
***End of the Test Report***
eviewed by
Er. Gaurav|Gupta (T.Mgr.)
Notas : 1. The results above are for infarmation of department and shall not be subjected to any 'i' for any
purpose, p
Z. The above pertain 1o the particular samples W
3. Total Liability of our test house is limited to the amount. .
4. Samples will wmwdlynfmﬂndnoNMMMN%Wmmmm.

TRUE
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o gggc tabomtory Division

Administrative Office

Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS

. ' F-81, Phase-Vi,
Test House g A Industrial Focal Point,
Ph.D (Geotechnical ngg.) Roorkee \\ Mohali (Pb)-160055
Ex. Prof. & Head of Civi . \é ‘ 0172-4666081
P, Engineering . Chd. o A
Director, Technical Egiucati E-mail : ggoc_laboratory @ yahoo.co.in

Experts for -

Wabsite : gggclaboratories.com

< Dams, imgations Structures, Towers, Roads, Industrial Bulldings et
o ot Machine Foundations and Soil Stabiiization Problems
>
* and Concrete. Cube. Mix Dasign of Cement Concrote. Coarse and Fine
Water, Particle Board, Flush Docr Shutters. G.i Pipes. Barbed Wire
A , Non Destructive Concrate Rebound Hamme: Test Ultra Pulse Vielocity Tes!
Ferro 2 , Hi Mix Design and Cement Concrete Pavements eic
TEST REPORT
~
 Report/ULR No. | TC5045220000003974F | ReportDate:1s102022 | Page-1/2
IssuedTo _____| Executive Engineer/Const/I, Northern Railway, Baddi. iy -,
Subject Construction of Civil Works including Farthwork, Blanketing, Bridges, RUB's, Service £

Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Workse %
| : Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh
b\ |territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link.

- Name of Agency M/s Singla Constructions Limited. =
Sample Particular | _, Sample of Soil for following fab. tests. e e o o N}
Quantity | | 1Sample - = En S

- Mode of Receipt of Sample | Supplied in laboratory by customer
_ Date of Receipt of Sample 1 07.10.2022

| Dateof Reporting | | 14102027 _ it - R
| Letter Ref. & Date] 70-A/cs/XEN/C/I/CDG, dated : 07.10.2022
' Source s A d i
Discipiine || Mechanical 2 L L
_Group . Isoil&Rock =
SNe | TestParameters | Units Resuits Test Method
1. Grain Size Analys | % Gravel = 14.3% | 15:2720 (P-4) 1985
[ Sand = 71.2%
| = Silt =14.5%

S e | 1 | cay=oox = _
2. | Sieve Afalysis of soils fraction passing on 1% pl iS:Z?ZO(P—d)-_lQS}__(_R.a}_Z_QIS_}
o . __800mm — ik U Bl att . 1T .

2.2 400mm . 100
23| | 20.0 mm : * S B T s
7 7 R WS e BRI W 5 B ) ;
P25 T s em 1 IR P TR ——
| 26 | 3 2.36 mm P O el g A
2 Ligmm |
1281 | o60mm SN 1 asts .
29 ¥ 0.30 mm | T bl
1210} ___015mm i i amaee—y 28.8 ' -
L 2.11 g 0.075 mm 'r 145 B

Notes : 1. Thruuuuuormabovamlounmtmafme

DT .
W and W‘m 10 any court of law for By purpose.
2. The abowve it pertain 1o the particular samples orY,

3. Total Liability mrl&lhmuuhudlomewgmm . ¥
4. Samoles will i ARRIruad Afar 18 Asue frmm Hhe datn s o ‘TRU'E-COPY .




"3 '. ﬁi‘-/’k‘lh}?l!"él?f{:[ | l5:]_
i EAN - =XCELLENCE
s ggg: Laboratory Division
&
Df. GHUMAN Administrative Office
] Industrial Focal Point,
Ph.D (Geotechnical Mohali (Pb)-160055
Ex. Prof. & Head of A Wi 0172-4666081
Pb. Engineering Colllgge, Chd. Cum \QIE’ 0172-4672074
Director, Technical E-mail : gggc_laboratory@ yahoo.co.in
Experts for Website : gggclaboratonoes. com
@ Sofl invest for Buikdings, Bridges, OHRs, Earth Dams. Irrigations Structures, Towers, Fioads, industral : ¥ | ELoT
7 Evaluation of MMNMUMWNMSWWWW'
m i Toalip 6f Cotment, Cramicas
Analysis of Mortar and Concrete, Cube, Mix Camant
w hw%agjhmrm.m.wm.mm mm'&':"m
Coatings, Compacted Earth, Non Destructive Concrets
Fors Soaming, Cove WWMWmmmmwwmnﬂmmuwwuﬂ
TEST REPORT dic
~
_Report/ULR No. |[TC5045220000003974F | Report Date :14.10.2022 | . Page2/2
7 -.| ~ Modjfied Proctor Compadlon Test | éJcc | MDD=204 | 15:2720 (P-S)-IQBS
e, Ak e % | omc=83 | .
| Liquid Limit % | | 15:2720 (P-5)-1985
| Plastic Limit | Non-Plastic |
e | Plasticity Index = I e | it IR, R S
2ot | SoNCowsdestion 4 Sy deno J'r§51_4§8_-19?0
6. - CBR Value Test at 97% of MDD at OMC | 15:2720 (P-16)
! Unsoaked CBR value % | 143
i).. | soaked CBR value = "t By i, P
L% | ! Direct Shear Test at 97% of MDD 15:2720 (P-13)-1986 (RA 2015)
0 _Atgleof internal Friction (@) | Degree®|  338° | =~ =0
o [ T comesoni© | xwm'| oo |
~ 8. T_ __Consolldation Test (Compression Index) - | 0.06 | 15:2720 (P-15)- 1965 (RA 2015)
l_ 9. 1 1 Coefficient of Permaeability _]_n_:_rmn_{fec___ 64x10° | 15:2720 (P-17)-1986 (RA 2016)
Unconfined Compressive Strength or undrained ; : .
‘ 10. # cohesion (C) i l Kg/em T 0:0 af,mo (P E} _1991
| 11 | Sand Equivalent Value o= 3 60 | 15:2720 (P-37)-1976 (RA 2016)
Remarks : The abeve resilts are for your record piease = 3 =L
= :{;__‘:gj— ***End of the Test Report*** A
viewed by Authorize n§tory,
Er. GauraV Gupta (T.Mgr.) :
Notes : 1. The resulls

2 The above
3. Total Liability

MmbrimmmﬁMMﬁ_a oo_;of_lav:br- : rpgg,:
pertain to the particular samples o our tory. L o
our test house is limited to the invoicad amount. N

TRUE COPY

————
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3 A TEAM IN PUWQF EXCELLENCE
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- &

Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS T

. F-81, Phase-ViI,

Test House Establi by Dr. M. S. Ghuman industrial Focal Point,

Ph.D (Geotechnical Engg.) Roorkee Mohali (Pb)-160055

Ex. Prof. & Head of (Civil Engg. 0172-4666081

0172-4672074

Pb. Engineering Colliege, Chd. Cum

Director, Technical [Education (UT) Chandigarh E-mail : goge_laboratory@yahoo.co.in

Experts for : Website : gggclaboratories.com

* Soll for Buildings, Bridges, OMRs, Earth Dams, Irrigations Structures, Towers, Roads, Intustrial Buildings etc.

- Evaluation of MM“MGMMWMWIWMW‘

* Plain Tabie Contouring and Demarcation.

+ Physical and rmumchmmmdmmcm-.mmmmmmmm
and Fine Bricks, Marbie, Kota Stone, Glszed Tilas Terrazo Thes, Water Particle Board, Flush Door Shutiers, G.1. Pipes.
Barbed Wire, mmma.mmmmummmmmmmmwmmmu?m
Ultra Pulae V, mrm.mmo.mmm.nmmmmmmwmmwm
Pavements elc

TEST REPORT
~\
ReportNo. | GGGC/0-141032/19/2022:2023 | eport Date : 14103022 | Page-1/1
 Issued To | Executive Engineer/Const/|, Northern Rallway, Baddi. -

Subject Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's, Service &
| Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works &
| Other miscellaneous and allied works from Km 24825 to 28200 within Himachal Pradesh

[t S | territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link

Name of Agency | M/s Singla Constructions Limited. il

Sample Particular | Sample of Soil for following lab. tests. _

Quantity | 1 Sampie

{ Mope of Rec.eipt_t:

ipt gf Sample [ﬁqggligd_m-la_boralow_gy- custdm;r ]
. Date of Receipt of]

Sample | 07.10.2022

| Date of Reporting = 14.10.2022 A, ST 5
| Letter Ref. & Date] | 7O-A/cs/XEN/C/I/CDG, dated ; 07.10.2022 B
oufce | Mavaa Khol (Kahanpur)in imachal
~ L CHEMICAL TEST. ] = [
5.No Test Parameters 3 ff_ Units | Results T Test Method
=t Total Chloride Sait | _mg/kg r S ’ 15:2720 (P-21)
| 2.1 _ Organic Matter i % | 200 15:2720 (P-22)
3 T Calcium Carbonate mg/kg J 54 - 1 _15:2720 (P-23)
4] Cation exchange capacity | meq/100g | 25 ‘Ir__ 1S:2720 (P-24)
5 i pH Value ¥ FSi 7.76 ' 15:2720 (P-26)
6. | Total Soluble sulphates . mg/kg 20 o IS:IZfI’ZUS{F.'I-il}
9 ; anual tor Soil Testing,
| -___Chlonde ) mg{kF ] £ }4 Govt. of India, Jan 2011
Remarks : T{]g.ahw_g’g% are for your record please.
e ***End of the Test Report*** »
“~"Reviewed by Authorize natory,
Er. Gaurav|Gupta (T.Mgr.) Er. Rajiv Kum
v
&( Phase il |§
2\  Mohali
.F‘ {‘
= GRS <5 :
Notes : 1. The results abaumforlmotnmjonmmdapmﬂsmtmdshﬂln«uaﬁmmmWformy
purpose, -
2. The above pertain o the particular samples 10 our
3. Total Liability|of our test house Is limited to the amount. i
4. Samples will destroyed after 15 days from the date of Issue of Wmmm
TRUE%
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Dr. GHUMAN

Tes! House

Director, Technical
Experts for .

ATEAM IN PUF!2.73F EXCELLENCE

D GUPTA GEOTECH CONSULTANTS

E-mail :
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Laboratory Division
&
Administrative Office

F-81, Phase-VIl,
Industrial Focal Point,
Mohali (Pb)-160055

0172-4666081
0172-4672074

gggc_laboratory @ yahoo.co.n

Website  gggclaboratones com

for Buildings, Bridges, OHRs, Earth Dams, Imgations Structures, Towers, Floads, industrial Buidings st

| Tam'-gof(‘amuu Chemica! Analysis of Mortar and Concrete. Cube, Mix Dasign of Cement Concrete. Coame and Fine
Marble, Kota Storme, Glazed Ties, Terrazo Tiles, Water, Particle Board. Flush Door Shutters, G.1. Pipes, Barbed Wire,

of our lest house is limited m me mvotcad amount

A Coamnlan adll ba daston ad albe. 4= 4.

TRUE COPY

Coatings. Steel CBR, MDD and DBD of Compacted Earth, Non Destructive Concreie Retround Hammer Test, Ultra Pulse Velogity Test,
Ferro Scanning, Core ., Rool Deflection test, Highway bituminous Mix Design and Cemaent Concrelt Pavements etc
TEST REPORT
A
| Report/ULR No. || TC5045220000003976F | ReportDate:14.102022 & Page-1/2
tssm_:g_djo X =~ Executwe Engine er/COnst/I Northern Raslway, Baddi.
Subject Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's, Service & |
' Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works &
Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh |
o e (e _ | territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link.
 NameofAgency| 7 _M/s Singla Constructions Limited. N - j
 Sample Particulaf sample of Soil for following lab. tests. -
‘Quantity ) 1 Sample i ‘
Mode of Receiptjof Sample | Supplied in laboratory by customer = w |
' Date of Receipt ¢f Sample | 07.10.2022 el By s
' Date of Repor[;gi 14.10.2022 ST B |
| Letter Ref. & Dat: 70-A/cs/XE N/CNCDG dated :07. 10 2022 o ;‘
| Source. i : - ' ' 1 .
_ Discipline Mechanical
G’_‘?EE.. | soil & Rock = gl tireens 2o
}ﬂo | ; Test Parameters | Units Results Test Method
Grain Size Analysis | % Gravel = 14.5% | 15:2720 [P-d) -1985
Sand =71.3%
| Siit =14.2%
i | (=, el S0 11 Clay = 0.0% | : i
2. | Sieve Analxsis of soils fraction pa:slng en | % | 152720 (P-4)-1985 (RA 2013) |
2.1 S - 0 i A S i) 1) 100 o, Ml =
| 2.2 _____40.0mm l 100
| 2.3 _200mm T . 999 E A
|24 ] 100mm N S T =
| 25 4,75 mm il §9.3 '
26 | 2,36 mm 783 BT
27 | Lifioie . 65.5 : o
| 2.8 | M, (RS 1 53.7
29 £ 0.30 mm | | 399 i T
210 _015mm g Ty |
2.11 [ _ 0.075mm 14.2 | i 3
Notes : °. ThoruunsmnbmmhrummndWwwmmndmummm
% ‘;o?:'m pertain to the particular



ATEAM IN PUW&F EXCELLENCE

Laboratory Division
&
Administrative Office

F-81, Phase-Vil,
Industrial Focal Point,
Mohali (Pb)-160055

0172-4666081
0172-4672074

E-mail : gggc_laboratory @ yahoo.co.in
Website . gggclaboralories.com

)

_Report/ULR No. | [TC5045220000003975F

TEST REPORT

| ReportDate:14.102022 | page2/2

3. Modified Proctor Compaction Test | g/cc | MDD =205 |I5:2720 (P-8)-1983
s el 4 % OMC=7.6
4. ) Liquid Limit % - 1S:2720 (P-5)-1985
| - Plastic Limit Non-Plastic
|___J__ Plasticity Index 3 T, R o r
' 5. | | soilClassification - | 'SM'Silty Sand |15:1498-1970
6. | CBR V3lue Test at 97% of MDD at OMC 15:2720 (P-16)
il Unsoaked CBR value % 152
LB Soaked CBR value % 78 e}
E _{_ = Direct Shear Test at 97% of MDD 15:2720 (P-13)-1986 {RA 2015) |
) Arlgle of Internal Friction (@) | Degree®| 333 a
T® | rl Cohesion (C) KN/m 00
~ 8 ]L __Consolidation Test (Compression Index) - ~_0.06 18:2720 (P-15)- 1965 (RA 2015)
8 T loefficient of Permenbility J em/sec |  63x10" | 152720 (P-17)-1986 (RA 2016)
10 Unconfined Compressive Strength or undrained Kgfem’ 0.0 15:2720 (P-10}- 1991
| ) cohesion (C.) gt = —
& S Sand Equivalent Value s 60 IS:2720 (P-37)-1976 (RA 2016) |
Remarks : The re for your record please.
E?— ***End of the Test Report™** o~
Reviewed by Authorize nytory,
Er. Gaurav|Gupta (T.Mgr.) Er. Rajiv Ku AT
e 7)) e =
e e e ot A o oty e
3. Total Liability our test house is limited 1o the invoiced amount : h

A4 Samniac wall

Ancteoa

A nline AL druion bomen Man dase ol fue. :rRUE COPY v
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) ggg: :.Iaboratory Division

Administrative Office
Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS s
Test House by Dr. M. S. Ghuman Industrial Focal Point,
Ph.D {Geotechnical [Engg.) Roorkee Mohali (Pb)-160055
Ex. Prof. & Head of Civil Engg. 0172-4666081
lege, Chd 0172-4672074
Pb. Engineering . . Cum
: .co.in
Director, Technical Education (UT) Chandigarh E‘""": 999¢_leboratory @yahoo.co
Experts for : Website : gggciaboratories.com
+ Soll mmm,m-.mmmmm,rmmmm-m
* Evaluation of Eubmmmmuamrmmmmmm.
. Mm7“ Testing mm:n”ummdmmcawmcw Mix Design of Cament Concrete. Coarse
< Ph and of ) .
and Fine MMMMMMTMTM.WM.WM.MMSr:u!-n.ﬁ.l.m

Sections Compacted b Destructive Concrete Rebound Hammaer T
m Tmmmwwﬁmﬁmm&wmwmem;gw
Bavements etc
TEST REPORT
™
 ReportNo. | GGGC/D-141022/18/20222023 | Report Date:14.10.2022 Page-1/1
 Issued To TE:gc_miv_e_i_Z_qg_i_nge_r{_CBr_l_stﬂ, Northern Railway, Baddi. '
- Subject | Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's, Service &
' i Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works &
Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh
| territory in ¢/w provision of Chandigarh-Baddi New BG Raif Link
_Name of Agency § __ M/'_;girg_lg C@mns Lii'n_it_e_t_!._ - =L RiE_ L
| Sample Particular ___| Sample of Soil for following lab. tests. un -l
Quantity T e el aae
| Mode of Receipt of Sample | Supplied in laboratory by customer ¥ v g
. Date of Receipt of sample | 07102022 S el
Daté of Reporting | 1 14.10.2022 i . B
Letter Ref. & Date] | 70-A/cs/XEN/C/I/CDG, dated : 07.10.2022 bl
Source = 1 il Village Lehraundi (Nawan Nagar) in Haryana L o S >,
AL | cHemicaLTesT. o S R 1~ - R S
] ol Reseitens T Uns | eie beimiiics
1 1.1 ' Total Chioride Salt ___L mgﬁ_&g__{_ﬁ S - - I 15:2720 (P-21)
4 _|_Organic Matter - | 2.06 L 18:22720(P-22)
| 3 __|Calcium Carbonate | mgkg | ss | 15:2720 (P-23)
4 Cafion exchange capacity | meq/100g | 27 152720 (P2a)
|5: pH Value | - 780 1S:2720 (P-26)
.6 | TqtalSoluble sulphates | mg/kg | 23 _' 15:2720 (P-27)
7. 4 Chloride |] el 1 19 Manual for Soil Testing,

| Govt. of India, Jan 2011

Rema".‘mﬁe for your record please. 1 T
== ; ***End of the Test Repart*** g‘}p'
Authorized SWndtory,

y ~ 3
——TReviewed Dy
Er. Gaurav|Gupta (T.Mgr.) Er. Rajiv Kumar Gupta

Notes : 1. The resuits above are for information of theydepartment and shall not subjected to any
2. The above wmmmmmm: ory. .

3. Total of out test house is limited to the invoiced amount. -
4. Samples will MW“'BMMMMdhﬁGHWIMH’WM&W
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b ety gggc Laboratory Division
&
Administrative Office
Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS sy
.- . by Dr. M. 8. Ghuan = Inﬁu;tr:‘a.l.l:-:::i Point
Ph.D (Geotechnical Engg.) Roorkee Mohali (Pb)-160055
Ex. Prof. & Head of Civil Engg. 0172-4666081
Pb. Engineering Callege, Chd. Cum 0172-4672074
Director, Technical Education (UT) Chandigarh E-mail : ggge_laboratory @ yahoo.co.in
Experts for : TC-5045 Website . gggciaboratories.com
L for Buildings, Bridges, OHAs Emmmsmrmm.mmwm
* and Analysis of Machine Foundations and Soil Stabilization Problems.
; Analysis of Mortar and Concrete, Cube Mix Dasign of Cement Concrate. Coarse and Fine
Tiles, Terrazo Tilas, Water, Particle Board Flush Door Shutters, G.I. Pipes, Barbed Wire,
CBR, MDD and DBD of Compacted Earth mmmwwn&m%mm
Femo Rodmau.wmwwamwmmmm
TEST REPORT
™
_Report/ULR No. | TC5045230006000940F | ReportDate:16.03.2023 | ~ Page1/2
| Issued To 1 Executive Engineer/Const/|, Northern Railway, Baddi. AR - ey
Subject Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's, Service &
Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works &'
Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh
| "~ territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link. ‘
_ Name of Agency | | M/s Singla Constructions Limited. e S i N 5"
Sample Particular] ___, Sample of Soil for following lab. tests. g T » 1
Quantity 1 Sample Sl e g 0 J
_Mode of Receipt ¢f Sample | Supplied in_laboratory by customer . _;
 Date of Receipt of sample | 10.03.2023 |
 Date of Reporting| 16.03.2023 oSSl e S TN A
 Letrer Ref. &Dater _70—NWXEN/C{I_{§DG. dated : 10.03.2023 23 iy ]
 Source N (Nawan =N T e .
P?Fs_{-iel_!ne_ s Mechanical e ] =4
~ _GFQU'E*.— e —_::_éﬂﬂ?_‘" e ——— —— = : |
S.Ne | . TestParameters Units | Results | Test Method
| Gravel = 14.8%
|
s Sand =70.7% _
i 1 Grain Size Analysis % Silt = 14.5% 15:2720 (P-4)-1985
],__ Rk p ey 1| cay=00% L G
2. | Sieve Analysis of soils fraction passingon | e
| 21 _800mm 100 |
22 | b 40.0 mm B o | 100
L 23 20.0 mm 1 | 852
!r 28 L L 90.0 1
} 2 T SR - —43—2 i —_— % | g:; ~=—1  15:2720 (P-4)-1985 (RA 2015)
. 26 | 2.36 mm el | 732
{ 27 o LI8mm = 627
1 060mm | S18
£ L . 0.30 mm o) . .
L2100 T 0asmm 5 256 | |
HZ_I_]_ _l 0 07_'_5_ mm el W { 14.5 = e S T salil
—H;tu 1. The results -_aMn_:fsk:r_mmum&me / ¢ 10 any court of law for any purpose.
2. The above pertain to the particular samples supbROHT\ S Aboratory
3 TdalLiahilHy ﬁwrmmutmmmmedmm .
iy = : TRUE COPY




s ATEAM IN F’U??VDF EXCELLENCE 21,

Laboratory Division
&
Administrative Office

F-81, Phase-Vil,
Iindustrial Focal Point,
Mohali (Pb)-160055
0172-4666081
0172-4672074
E-mail : gggc_laboratory @ yahoo.co.in
Website : gggclaboratories.com

Experts for :

< Soil ummmonns.mmmg.mm.r Foads, Industrial Y
4 Evn_lullnnal MMMWNWMMMMW“
3 Plain 'I-h:u » Levelling, Contouring and Demarcation,
Physical mdm.mmmmmm.cmm of
Compacted . Destructive Concrete Rebound Hammer Test Utira Pulse Ti
Mwmcmwmmwbmm x Design and Cemant Concrele Pavements etc. cane o
TEST REPORT
™
' Report/ULR No. | TC5045230000000940F | ReportDate:16.03.2023 | Ppage-2/2
I' _ ' ) ) g/cc MDD = 2.05 _ :
| - 3. Moqﬂ_ied Prictor CO.mpafthnc?n Test % OMC =79 gos 15.2739 {518} 1?83
Liquid Limit -
4, Plastic Limit % Non-Plastic 15:2720 (P-5)-1485
| Plasticity Index 1 T T
L5 || soil Classification - | 'SM'Silty Sand | 15:1498-1970
6. ' CBR Value Test at 97% of MDD at OMC |
f IR Ep Unsoaked CBR value % 15.1 15:2720 (P-16)
i) Soaked CBR value % 8.2 Jix
i A R Direct Shear Test at 97% of MDD
o 3 Angle of Internal Friction () Degree” 33.1° | 15:2720 (P-13)-1986 (RA 2015)
| W ~___Cohesion (C) KN/m’ 0.0 .
/™~ & | Consglidation Test (Compression Index) - 005 | 15:2720(P-15)-1965 (RA 2015)
Lot Coefficient of Permeability | cm/sec 62x10° 15:2720 (P-17)-1986 (RA 2016) |
- Unconfirjed Compressive Strength or undrained 2 $:27 10)- 1
?_Fﬂ_”#__cmmmmJ o v T
1. | Sand Equivalent Value - 61 15:2720 (P-37)-1976 (RA 2016)
Remarks : The ak tsare for your record please. ks e
%}% ***End of the Test Report*** n
eviewed by Authorized™sigh®ory,
Er. Gauray Gupta (T.Mgr.) Er. Rajiv Kumar Gup :
1
;oh.: 1. The resujts " T e =
g}'h.m mmmx:;nmcb;:";mol” e Pou oo I apd 1o any court of law for any purpose.
- Total Liability ¢ our test house is limited to ocec '
4. Samolas will e dastrowed after 15 Ao lm?‘l:.ﬂ:a Anta -J.T?u:“

TRUE COP




A TEAM IN PUW EXCELLENCE 58

2 &
Administrative Office
Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS
F-81, Phase-VII,
Test House Establ by Dr. M. S. Ghuman Industrial Focal Point,
Ph.D (Geotechnical Engg.) Roorkee Mohali (Pb)-180055
Ex. Prof. & Head of|Civil Engg. 0172-4666061
: 0172-4672074
Pb. Engineering , Chd. Cum
" .co.in
Director, Technical t (UT)Ch;ndIgum E-mail : ggge_laboratory @yahoo.co
E!m for: Website : gggelaboratories.com
* Soil MWMMMMWWM.TM.M.MIWIB
L 4 Evaluation of Elastic and Analysis of Machine Foundations and Soil Stabilization
: Mnbu?“ ésting of Cament, “hl of Mortar Concrete, Cube, Mix Design of Cement Concrate. Coarse
* Ph and Tes of Chemical Analysis and
and Fine m.m.mmamm.rmnm.wm.mmmmm.mm
Barbed Wire, MWCB&MNM&WM.MMMWWTﬂ
Ultra Pulse V TﬂMMMCmm.MMMHWWMHthMCMM
Pavements etc,
TEST REPORT
A —_— - —
| ReportNo. | GGGC/D-160323/25/2023-2024 | Report Date:16.03.2023 | Page-1/1
| Issued To .| Executive Engineer/Const/l, Northern Railway, Baddi. 2
Subject Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's, Service
& Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protaction Works
| & Other miscellaneous and allied works from Km. 24825 to 28200 within Himacral
. _ __| Pradesh territary in ¢/w provision of Chandigarh-Badd! New BG Rail Link.
| Name of Agency I M/sSingla Constructions Limited. - S
- Sample Particufar Sample of Soil for Chemical lab. tests. 3 .
 Quantity | A Sample d
Mode of Receipt of Sample | Supplied in_laboratory by customer 2y N LR RN
| Date of Receipt offSample | 10,03.2023 ¢ o WG s
 Date of Reporting| 16.03.2023 : "
| Letter Ref. & Date 70-A/cs/XEN/C/I/CDG, dated : 10.03.2023 =8 S
Sourte sl e Kona (Naw E
o~ Lt | | cEmicALTESY. v -, 2 i ]
S.No Test Parameters Units Results Test Method
{ L] _| Total Chioride Salt mgg | 795 | 152720 (P-21)
B Organic Matter T T 15:2720 (P-22)
3. ! Calcium Carbonate _ ., mg/kg | 49 1 15:2720 (P-23)
4. | Cation exchange capacity _1Mmeg/100g | 20 15:2720 (P-24)
f e S _PHValue S ‘; Lo 778 j 15:2720 (P-26)
|61 —T¢talSoluble sulphates { _mg/kg | 21 152720 (P-27)
: Manual for Soil Testing,
? I
| Chieticie . i mg/_kg_ﬂ!_ T e | Gowt. of India, Jan 2011.
Remaérks : The are for your record please.

Er. Gaurav|Gupta (T.Mgr.)

***End of the Test Report***

A\ !
AuthorizetSighatory,

Notes : 1. The results
purpose.

above are for infarmatian of theydepartment and shall not subjected to any
2. The above whlnwmpuucumm“m}lm‘t‘

3. Total

4. Samnies will

mfumy

of our test house is limited 1o the invoiced amount. -
WMQGMMMMMhTRURWm iniace Atharnuvies snacitiod
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Dr. GHUMAN AND GUPTA GEO!
Test House Established by Dr. M. S. Ghuman
Ph.D (Geotechnical Engg.) Roorkee

Ex. Prof. & Head o Civil Engg.

Pb. Engineering College, Chd. Cum

Director, Technical Education (UT) Chandigarh

Evaiuation of
Plain Table Su
Physical and Chemical Testing of Cemant, Chemical

EXCELLENCI 59

Laboratory Division
&
Administrative Office

industrial Focal Point,
Mohall (Pb)-160055
0172-4666081

- 0172-4672074

E-mail : ggge. laboratory @ yaheo.co.in
Website : gggclaboratories.com

TC-5045

Soil investigatiina for Buildings, Bridges, OHRs, Earth Dams, Irrigations Structures, Towsrs, Roads, Industrial Buildings ete

ic Elastic Properties and Analysis of Machine Foundations and Soil Stabilization Problems.
ing, Levelling, Contouring and Demarcation.

Anglysis of Mortar and Concrete, Cube, Mix Design of Cement Concrate. Coarse and Fine

Aggregates, Bricks, Marble, Kota Stone, Glazed Tiles, Terrazo Tiles, Water, Particle Board, Flush Door Shutters, G.I. Fipes, Barbed Wire,
Coatings, Stes| Sections, CBR. MDD and DBD of Compacted Earth, Non Destructive Concrote Rebound Hammer Test, Ultra Pulse Vealocity Test,

Ferro Scanning, Core Cutting,, Roof Deflection test, Highway bituminous Mix Design and Cement Conerete Pavements ate

Report/ULR No. | TC504523000000042F | reportDate: 16008 | Page-1/2 |
| Issued To , The Executive gp__gir_leg_r_/_Cpn;t_/I;Np__rthern Railway, Chandigarh. ol _ .
Subject 1 Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's, Service & |

Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works &
| Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh |

j | territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link. s = 1

. Name of Agency L M/s Singla Constructions Limited. : ' L '

- Sample Particular . Sample of Soil for following lab. tests. B S |
Quanﬁty 1_ §qm9!e 5 S ) Sy ] Y

Mode of Receipt/of Sample | Supplied in laboratory by customer

Date ufReceiptufSamp_lg | 10.03.2023

|Dteoffeporting 16032008 : i
" Letter Ref. & Date: -0 70-A/cs/XEN/C/I/CDG_,_dated :10.03.2023 "4 o2 N
Source ___; Plot No. HS1, Sector-6, MDC, Panchkula. . N AR
Discipline | Mechanical = 4 A e e AT
Group . Soil & Rock e PR ol B S iy
s | Tebisens. ] e e — TetMiathod |
Gravel = 20.4% .
' " : , Sand =61.4% I
5 Grain Size Analysis - ¢ -4)- '
[ ysi % St w1iik 1S:2720 (P-4)-1985 |
| PR L U == | c'aV:_Q:q%______ ] =
2. | Sieve Analysis of soils fraction passing on e :
2y | %00mm . 100
2.2 | 40.0 mm 00 ‘
23 | 20.0 mm 1 96.@ 2
24 | 10.0 mm e 84.5 |
2.5 | _ A75mm ] 796 ] |
2.6 . 236 mm o sy [ % | 708 e 15:2720 (P-3)-1985 {RA 2015) |
2.7 | 1.18 mm g3 652 [
2.8 | 060 mm o S J | 60.0
29 | 0.30 mm 42.7 }
2.10 0.15 mm i o 2vs |
2.11 0075 mm Sl ¢ ) R e 182 _] |
Notes : 1. The resuits r ported above are for information of the department and shall not be subjected to any court of law for any purpose.
2. The above result pertain to the particular samples s led to our Laboratory.
3. Total Liability of our test house is limited to the invoic amofnt. 4
4. Samples will be destroyed after 15 days from the datiqf ] t c8ri herwise specified.

TRU-E COPY
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Dr. GHUMAN AND GUPTA GEOTECH CONSUL

Test House Established by Dr. M. S. Ghuman
Ph.D (Geotechnical Engg.) Roorkee
Ex. Prof. & Head of Civil Engg.

TC-5045
Sail investigations for Buildings, Bridges, OHRs, Earth Dams, Imrigations Structures, Towers, Roads Industrial Bulidings ate

URSUIT OF EX(

ELLEN 60

Laboratory Division
&
Administrative Office

industrial Focal Point
Mohali (Pb)-160055

r 0172-4666081
© 0172-4672074

E-mail : gggc_laboratory @ yahoo.co.in
Website : gggclaboratories.com

Evaluation of Dynamic Eiastic Properties and Analysis of Machine Foundations and Soil Stabilization Problems.

Plain Table Surveying, Lavelling Contouring and Demarcation

Physical and C ical Testing of Cement. Chemical Analysis of Mortar and Concrete, Cube, Mix Design of Cement Gonarata Coarse and Fine
Aggregates, B Marble, Kota Stone, Glazed Tiles, Terrazo Tiles Water. Particle Board, Flush Doer Shutters, G.I Pipes, Barbad Wire

Coatings, Stee
Ferro Scanning, Core Cuiting,, Root

TEST REI

POF

y T~
d 1
|

Report/ULRNo. | TC504523000000942 | ReportDate 16033083 | pagosa]
| 3 ‘ Modified Pract(?r ‘Ct_:n'_apaczir_m Test __..._% gé:c { N(;I:ADC--:Z?.TJZG ISEZ_O-{?:?_):}.?SS . j
| Liquid Limit & |
4. | Plastic Limit % Non-Plastic | 1S:2720 (P-5)-1985 [
Plasticity Index ‘ N - i -
5, . Soil Classification | - ['swsitySand | 15:1498-1970
DEsig CBR Value Test at 97% of MDD at OMC '
|’ i Unsoaked CBR value =) _J % 18.2 1S:2720 (P-16) I
i Soaked CBR value e IR B 8.2 = .
Lo | __ Direct Shear Test at 97% of MDD
i) Angle of Internal Friction (@) | Degree® | Ny 1$:2720 (P-13)-1986 (RA 2015)
i Cohesion(C) | kN/m’ e et |
|8 Consolidation Test (Compression Index) - 0.05 18:2720 (P-15)-1965 (RA 2015) |
5. ] | Coefficient of Permeability | cm/sec 65%x10° | 152720 (P-17)-1986 (RA 2016) ‘
. e R e R T |
| 11 Sand Equivaient Value (a1 63 1S:2720 (P-37)-1976 (RA 2016)
Remarkw;bmm'@ggare for your record please. o e T e ot
= s ***End of the Test Report***

Reviewed by
Er. Gaurav Gupta {T.Mgr.)

LY
Autnoriwtow,

Er. Rajiv Kumar Gupta

TRU-E COPY

Notes : 1. The results reported above are for information of the department and
2. The above rasult pertain to the particular samples supplied to our Laboratory.
3. Total Liability of our test hause is limited to the invoiced amount.
4, Samples will be destroyed after 15 days from the date of issue of test certificate unless otherwise specified.

shall not be subjected to any court of law for any purpose.



Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS

ed by Dr. M. S. Ghuman
Ph.D (G'eotechnicql Engg.) Roorkee

Test House Establ

Ex. Prof. & Head of Civil Engg.

Pb. Engineering

Experts for :

oliege, Chd. Cum
Director, Technical Education (UT) Chandigarh

A TEAM IN PU?gT,IDF EXCELLENCE

61

Laboratory Division
&
Administrative Office

F-81, Phase-Vil,
industrial Focal Point,
Mohali (Pb)-160055

0172-4666081
0172-4672074

E-mail : gggc_laboratory@yahoo.co.in
Website : gggciaboratories.com

oo 0

and Fine Ag
Barbed Wire,

Evaluation of I£‘

Plain Table Sur
Physical and Chemical Testing of Ceme

Soil lrwnugltil ns for Buildings, Bridges, OHRs, Earth Dams, Irrigations Structures, Towers, Roads, industrial Bulldings ete.

namic Elastic Properties and Analysis of Machine Foundations and Soll Stabilization Problems.

ying, Levelling, Contouring and Demarcation.

nt, Chemical Analysis of Mortar and Concrete, Cube, Mix Design of Cement Concrete. Coarse
. Bricks, Marble, Kota Stone, Glazed Tiles, Terrazo Tiles, Water, Particle Board, Flush Door Shutters, G.I. Pipes,

tings, Steel Sections, CBR, MDD and DBD of Cempacted Earth, Non Destructive Concrete Rebound Hammer Test,

Ultra Pulse Velocity Test, Ferro Scanning, Core Cutting,, Raof Deflection test, Highway bituminous Mix Design and Cemani Concrete

Pavements etc.

ReportiNo,
Issued To
Subject

Name of Agency

| Sample Particul
- Quantity

- Made of Receipt of Sample

_ Date of Receipt

Date of Rep&:rlg{lg
Letter Ref, & Datr:

Source

I
S.No |

-l B

~] '

| GGGC/D-160323/27/2023-2024 | Report Date : 16.03.2023 | =
The Executive Engineer/Const/1, Northern Railway, Chandigarh. iy
Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's, Service i
& Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works |
' & Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal |
., Pradesh territory in ¢/w provision of Chandigarh-Baddi New BG Ralil Link. ‘
__, /s Singla Constructions Limited,

TEST REPORT

__Page-1/1

—

1

ar 2 | Sample of Soil for Chemical lab. tests.
11 Sample - CEin S .
_S.-a;-:lﬁliéii“irrlébcratory E\;—_ customer = i ]
fsample [1003.2023 S
16.03.2023 1 = |

| CHEMICALTEST.

(]

pH Value

Chloride

Gviewed by

Er. Gaurav Gupta (T.Mgr.)

ts rLepomd above are for information of the department and shall not be subjected thEourt of law for any

Notes : 1. The resul
purpose.

| 70-A/cs/XEN/C/I/CDG, dated : 10.03.2023
. Plot No. HS1, Sector-6, MDC, Panchkula.

Tést P%:rﬁm_eiers
To‘;a_l Chloride Sa_l_l_ )
Organic Matter

|' Calcium_Car_bonate
ation exchange capacity

Total Soluble su!plwates_ 3

s are for your record please.

Fipl = b e |
Units | Resuits Test Method
| mg/kg | 75.1 N 5:2720 (P-21)
- % | 2.09 122720 (P-22) |
| meike | 499 | 12720 (p-23)
meq/100g | 19 | is2720(p-24)
e e e ____15:2720(P-26)
mg/kg 23 15:2720 (P-27)
Manual for Soil Testing
mg/k 17 ¢
sl Ry SR Govt. of India, Jar 2011.
P
***End of the Test Report*** (\'\
Authorized?ié#atory,
Er. Rajjv.K1

2. The above result pertain to the particular samples supplied to our Laboratory.
3. Total Liability of our test house is limited to the invoiced amount.
4. Samples wllr be destroyed after 15 days from the date of issue of test certificate unless otherwise specified.
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Or.

Test

Ferro Scanning, Core

Report/ULR Na.
Issued To
| Subject

Name of Agency

GHUMAN

House Estat:r
Ph.D (Geotechni

Ex. Prof. & Head o
Pb. Engineering Ct
Director, Technical

Soif [nvasﬂgathns for Buiidings, Bridges OHRs, Earth Dams, Irrtga
Dynamic Elastic Properties and Analysis of Machine Foundaticns and Soil Stamhzatlon Problems.
rvaying, Levelling, Conlouring and Demarcation.
zhemical Testing of Cement, Chemical Analysis of Mortar and Concrste, Cube, Mix Dasign of Cement Cencrete. Coarse and Fine
Bricks, Marbla, Kota Stane, Glazed Tiles, Terra2o Tilas, Watar, Particle Board, Flush Door Shutters, G | Pipes, Barbed Wire,

il Sectiens, CBR, MDD and DBD of Compacted Earth, Non Destructive Concrate Rebound Hammer Test, Ultra Pulse Velocity Test,
Cutting,, Roof Deﬂoclm !esi nghway bﬂumlnaus Mix Desbgn and Cemem Canerela Pavements alc.

Evaluation of [
Plain Table Su
Physical and C

Aggregates,
Coatings, Sted

e —

AND GUPTA GE

hed by Dr. M. 8. Ghuman
| Engg.) Roorkee

f Civil Engg.

Sampic Particular

[ Quantity

. Mode of Recé:;t of Sample |

. Date of Receipt|of Sample
Date of Reporti

ng

T Letter Ref. & Date:

- Source
Diszipline
Group

< S.No i

Notes :

2.9

2.10 |
2t

2 | Sie
2.1
2.2_

2.3
2.4

2.5
2.6
2.7
2.8

2. The abo

1. The rasult

bllage, Chd. Cum
Education (UT) Chandigarh

' TC504523000000941F

TECH CONSbL?ANTS

?ﬁsmm

E-mail :

62

Laboratory Division
&
Administrative Office

'_'1

F-81, | VI,
industrial Focal Point,
Mohali (Pb)-160055

[ 0172-4666081
© 0172-4672074

1ase

ggge_laboratory @ yahoo.co.in

Website . gggclaboratories.com

TRUE COPY

rial Buildings etc.

| The Executive Engineer/Const/1, Northern Railway, Chandigarh,
Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's Service & |
Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Works & |
Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal Pradesh |

 territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link.

-_1

=

FT"!

1
|

- -

:' -

“__,r F". I

Report Date : 16.03.2023 |

] M/s Singla Constructions lelled ol
| Sample of So:l for foltownng ldb tests.

] 1Sample

Supplied in laboratory by customer

10.03. 2023

, 16. 03 2023

| ?O-A/cs/XEN/C/I/CDG dated : 10.03.2023
Plot No. 18, Sector-5, Panchkula

| soil & Rock

* Mechanical

T{_a_sf Paférggg_g_fs 3

e Llnits

Grain Size Analysis

80.0 mm

40.0 mm_

1.18 mm
0.60 mm
0.30 mm
0.15 mm

0.075 mm

ve Analysis of soils fraction passing on _

Results

%
I

]
1

Gravel =
Sand =65.2% |
Silt =16.2%
Clay = 0.0%

18.6% |

100

100

948 |

reportad abovs are for lntormatson of the departrnent and sha[l not be sub
result pertain to the particular samples Supp
3. Total Llablvty of our test house

lied 1o our Laboratory.
is limited to the invoiced amount.

 Test Method

15:2720 (P-4)-15985

15:2720 (P-4)-1985 (RA 2015) |

jected to any court of law for any purpaose.

4. Samples will be destroyed after 15 days from the date of mﬂwrﬂww unless iherwlse spacified,
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Dr. GHUMAN
Test House Establ{shed by Dr. M. S. Ghuman
Ph.D (Geotechnical Engg.) Roorkee

Ex. Prof. & Head of Civil Engg.

Pb. Engineering College, Chd. Cum

AND GUPTA GEOTECH CONSUL

s for Buildings. Bridges, OHRs, Earth Dams, Irri

TANTS

SEALT e

gations Structures, Towars,

63

Laboratory Division
&
Administrative Office
F-81, Phase-VII,
Industrial Focal Point,
Mohali (Pb)-160055
0172-4666081

© 0172-4672074

E-mail : ggge laboratory @ yahoo.co.in
Website : gggclaboratories.com

Roads, Industrial Buildings etc.

Evaluation of Dynamic Elastic Properties and Analysis of Machine Foundations and Soil Stabilization Problems.

Plain Table Si
Physical and C
Aggregates, Br

ng, Levelling, Contouring and
nemical Testing of Cement, Chemical

cks, Marble. Kota Stone, Glazed Tiles, Te
Coatings, Steel Sections, CBR, MDD and DBD of Compact
Ferro Scanning, Core Cutting,, Roof Deflection test, Highway bitu

Demarcation,
Analysis of Mortar and Concrete, Cube,
rrazo Tiles, Water, Particle Board, Elush

mincus Mix Design and

Mix Design of Cement Concrete. Coarse and Fine
Door Shutters, G 1, Pipes, Barbed Wire,

ad Earth, Non Destructive Concrete Rebound Hammer Test, Ultra Pulse Velocity Test,

Cement Concerete Pavements atc,

DEPORT

Report/ULR No. | | TC504523000000941F __|_Report Date : 16.03.2023 | _ Pags2/2 |
5 i| Moditied Proctor Compaction Test 1 5;:_‘_ %D@[)E;iéf__,__ | 152720(P.8)1983 :
Liquid Limit : |
X Plastic Limit [ 9% Non-Plastic 1S:2720 (P-5)-1985 [
3 Plasticity Index __’ | : Y0 v
B | A Soil Classification - | ‘SM'Silty Sand 15:1498-1970 f
6. CBR Value Test at 97% of MDD at OMC | I
o Unsoaked CBRvalue % 16.8 15:2720 (P-16)
U Soaked CBRvalue | % 78 |
7.} et LT 7 T R —
)| [Angle of Internal Friction () | Degree® 32.4° 15:2720 (P-13)-1986 (RA 2015)
i) Cohesion (C) | KN/m? 0.0 |
8 Consolidation Test (Compression Index)_ | - 0.06 152720 (-15) 1965 (RA 2015] |
9 | | Coefficient of Permeabilty " | “cm/sec | Gaox 10-.-5———-[- I5:2720 (P-17) 1986 (RA 2016) |
10 Unconfined Compressive Strength or undrained Ke/em? 0.0 | 15:2720 _;w 199 i
_ cohesion (C,) _ l A S S T _(_ R
-t Sand Equivalent Value J - 62 1$:2720 (P-37)-1976 (RA 2016} j

Remar‘%&m for your recdrd_piease.
eviewed by

kr. Gauray Gupta (T.Mgr.)

Notes : 1. The results reported above are for informati
2. The above ret;:
3. Total Liability of
4. Samplas will be

It pertain to the particular sample
our test house Is limited to the invoiced amount.

T destrayed after 15 days from the date of issue 0295t certificate uniess Otﬁﬂ’a specified.

***End of the Test Report==*

on of

the department and shall not be subjectad to any court of law for
s supplied to our Laboratory.

N
Authoriz tory,
Er. Rajiv Kumar Gt pta

any purpose.
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A TEAM IN PLE%!E OF EXCELLENCE 64

Laboratory Division
&

Dr. GHUMAN AND GUPTA GEOTECH CONSULTANTS Aduirieestis Offion

F-81, Phase-VII,

Test House Esta lished b? Dr. M. S. Ghuman industrial Focal Poin‘,
| Engg.) Roorkee Mohali (Pb)-160055
Ex. Prof, & Head of Civil Engg. 0172-4666081
Pb. Engineering College, Chd. Cum
: to ah0o.co.in
Director, Technical Education (UT) Chandigarh E-mail : ggge_laboratory @y

Ph.D (Geotechni |

Experts for: |

0172-4672074

Website : gggclaboratories.com

Lot e

Physical and
and Fine

ons for Buildings, Bridges, OHRs, Earth Dams, Irrigations Structures, Towers, Roads, Industrial Buildings etc.

amic Elastic Properties and Analysis of Machine Foundations and Soll Stabllization Problems.

Plain Table Surveying, Levelling, Contouring and Demarcation.

cal Testing of Cement, Chemical Analysis of Mortar and Concrete, Cube, Mix Design of Cement Concrate, Coarse
, Bricks, Marble, Kota Stone, Glazed Tiles, Terrazo Tiles, Water, Particle Board, Flush Door Shutters, G.1, Pipes,

Barbed Wire.Coatings, Steel Sections, CBR, MDD and DBD of Compacted Earth, Non Destructive Concrete Rebound Hammer Test,
Ultra Pulse Vzoclty Test, Ferro Scanning, Core Cutting,, Roof Deflection test, Highway bituminous Mix Design and Cement Concrete

Pavements e

ReportNo,
~Issued To |
| Subject |

j Name of Agency

Sample Particular

Quantity
_' Mode of Receipt
Date of Receipt o
Date of Reporting
Letter Ref. & Dat

-4
o]
o
L

of Sample | Supplied in laboratory by customer
f Sample !

TEST REPORT

| GGGC/D-160323/26/2023-2024 | Report Date : 16032023 | ~  page1/1|
, The Executive Engineer/Const/1, Northern Railway, Chandigarh.
' Construction of Civil Works including Earthwork, Blanketing, Bridges, RUB's, Service ]
& Residential Buildings, Platforms, FOB, Circulating area, Drainage, Protection Warks
& Other miscellaneous and allied works from Km. 24825 to 28200 within Himachal
| Pradesh territory in ¢/w provision of Chandigarh-Baddi New BG Rail Link. - & o
v M!{iqg_lfn__(zonstructiong Limited. )
| Sample of Soilfor_c_ht_em_ica! i'ab._tisss. =
: 1 Sample

10.03.2023
| 16.03.2023 s NN
: | 70-A/es/XEN/C/I/CDG, dated : 10.03.2023

Source | Plot No. 18, Seg_tg:S_,_P_a_nchkufa_a._' T, = S Lo
b CHEMICAL TEST. B e . P
S.No Test Parameters _ | Units I © Results [ i Test Method
! Total Chioride Salt L_me/kg | 781 | is2720(P21)
Lol R (. S RO TRV | A Lt
2 cesneMalior . 1 % | 2 . 1s2720(P-22)
3. Calcium Carbonate LT N S ] .
A. Cgtion exchange capacity | Mmeq/100g | 21 = 18:2720 (P-24)
5. _ pH Value bt T8 . 1 E2390a%)
6. | Total Soluble sulphates L TN 2D 1 182720 (P-27)
| 2 Chioride [ me/kg 15 . Manual for ;oil Testing,
- . —d | _Govt.ofIndia, Jan 2011. |
Remarks : Th (I are for your recard please.
= - "**End of the Test Report*** | =
: Reviewed by Authorized-Sigratory,
Er. Gaurav Gupta (T.Mgr.) Er. Rajiv Kumar Gupta

Notes : 1. The results

purpose.

| ot Ga ™
| ’ e,

y court of law for any

2. The above rl_null pertain to the particular samples supplied to our Laboratory.
3. Total Liability of our test house is limited to the invoiced amount.
4. Samples wllx be destroyed after 15 days from the date of Imnnmm unlegs otherwise specitied.
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ANNEXURE R:
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Northern Railway

O/o Deputy Chief Engineer (C-II),
Northern Railway, Chandigarh
No. 70-A/CS/XEN/C/1/CDG Dated- 01.12.2022

Singla Constructions Limited,
S.C.0-22-23, 1st Floor, Sector-28C,
Chandigarh

E-mail: scl@linve.in, info@sclinfra.com

Subject: Construction of Civil works including Earthwork, Blanketing,
Bridges, RUBs, Service & Residential Buildings, Platforms, Foot Over Bridge,
Circulating area, Drainage, Protection Works & other miscellaneous and
allied works from Km. 24 /825 to 28/200 within Himachal Pradesh territory
in ¢/w provision of Chandigarh- Baddi New BG Rail link.

Reference: Your office letter No. SCL/BGRL/20221003 Dt. 03.10.2022

I reference to your above letter the soil samples from sources in Vill.
Gorakhnath(Nawan Nagar), Village-Lehraundi (Nawan Nagar) in Haryana
and Mauza Khol (Kalyanpur) in Himachal Pradesh have already been got
tested from NABL Laboratory “Dr. Ghuman and Gupta Geotech Consultants,
S.A.S.Nagar, (Mohali)” and the same qualifies to the requirements of soil to
be used in Railway embankments as laid down in Table-3.6 of Specification
No. RDSO/2020/GE:IRS-0004 issued by RDSO, Lucknow in Sept-2020.
Further Clause 57-A of General Conditions of Contract lays down as
under:

“57-A. Provision of Mines Act: The Contractor shall observe and perform all the
provisions of the Mines Act, 1952 or any statutory modifications or re-
enactment thereof for the time being in force and any rules and regulations
made thereunder in respect of all the persons directly or through the petty
Contractors or sub-contractors employed by him under this contract and shall
indemnify the Railway from and against any claims under the Mines Act, or
the rules and regulations framed thereunder, by or on behalf of any persons
employed by him or otherwise. ”

To comply with above clause kindly arrange to supply the permission for
mining the source from where earth for filling is proposed to be procured.

Executive inder)(€-1),
Northern ifwa andigarh

il AT
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ANNEXURE R-12 CIN : U45201CH2007PLC031029
N 66

Ref. No. SCL/IBGRL/20221222 Dt. 22.12.2022

To
The Dy. Chief Engineer/C-Il,

Northern Railway,
Chandigarh

Subject: Construction of Civil works including Earthwork, Blanketing, Bridges,
RUBs, Service & Residential Buildings, Platforms, Foot Over Bridge,
Circulating area, Drainage, Protection Works & other miscellaneous and
allied works from Km. 24/825 to 28/200 within Himachal Pradesh
territory in c/w provision of Chandigarh- Baddi New BG Rail link.

Ref Your office letter No.70-A/CS/XEN/C/I/CDG Dated- 01.12.2022
Dear Sir,

Reference to above letter kindly find attached here with the copy of Form PIM-
4 with Memo No. STP/PKL/3009 Dt. 16.12.2022 issued by Mining Officer, Mines &
Geological Department, Panchkula. Permitting disposal of 14782 MT ordinary clay.

Royality & STP fee total amounting to Rs. 66117/- has already been deposited
with the department.

This is for your kind information pl.

Assuring you of our best services at all times

Yours fruly,

ol Mantobs

TRUE COPY

Regd. Office : SCO. 22-23, 1st. Floor, Sector 28C, Chandigarh-160002
Correspondence Adt_:lress i #- 196, Top Floor, Secic;r 16A, Chandigarh-160015 @01 72-2770196
@lnfo@sclgnfra.cam, scl@live.in, Website : www.sclinfra.com
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CAF Pin: 3750121146 Memo No.: STP/Pkl/ ~Z-vp 9
Dated:
PAN No: AAXP]7100K el 7 )7)} )

Form PIM-4
for excavation of ordinary clay or earth
(Up to depth of 1.5 meters)

Whereas M/s/Sh/Smt M/s Singla Construction Limited, sco 22, 23 First floor sector-28C

Chandigarh applied for the grant of permit of 14782 MT of ordinary clay mineral from the land of
Sh/Smt Kashmira Singh S/o Sh. Som Singh Village Nawanagar, Nanakpur, Panchkula bearing Khasra
No. 194, 195 total 13 kanal 3 Marla upto a depth of 4.5 Feet in revenue estate of Village Gorakhnath,
Distt Panchkula under sub rule 31 and 31 (7) of the State Mining Rule 2012. The applicant has paid
advance Royalty & STP fees total amounting to Rs. 66117 /- vide -GRN NO. 97279804 Dated 16.12.2022
and Security amount of Rs. already paid GRN NO. Dated & TCS Rs. 1310 vide challan No 70234, BSR
code-510011 date 16.12.2022.

10.

The permission is hereby granted for disposal of 14782 MT ordinary clay from land having
area/dimension (365x198x4.5 Ft ) for a Period starting from 16.12.2022 to 31.12.2022 subject

to the condition given below: -
The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of

excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of
vehicles & non compliance of said condition necessary action as par rules may be taken against you.
The holder of the permit shall keep the Government indemnified from third party claims relating
the extraction of brick earth from the land for which consumption permit is given.

The holder of the permit shall excavate the ordinary clay/earth in such a manner that the same
shall not disturb or damage any road, public ways, buildings, premises of public grounds.

That the holder of the permit shall not fell any tree standing on the land without obtaining prior
permission in writing from the competent authority in the Forest Department or Collector of the
district concerned, as the case may be. In case such permission has been granted, he shall abide by
the terms and conditions stipulated in such permission.

That the permit holder shall not carry on surface operations in any area prohibited by any
authority, without obtaining prior permission in writing from the concerned authority,

The permit holder shall not enter and work in any reserved, demarcated or protected Forest
without obtaining prior written permission of the Forest Department.

The permit holder shall repot immediately all accidents to the Deputy Commissioner and the officer
in-Charge, concerned.

The depth of the pit below surface shall not exceed 4.5 Feet from the adjoining ground level and in
any case where sand deposits are found the depth of the pit below surface shall not exceed three fit,
The permit holders shall not excavate any other mineral than that of ordinary clay/ earth found in
the area. Any breach in this regard will entail immediate suspension of the working by the Officer
in-Charge and followed by termination of permit along with for feature of security amount, after
affording opportunity show cause. In case any mineral is illegally disposed off, the officer in charge
shall also recover amount of penalty in accordance with the provisions of mines and mineral
(Development & Regulation) Act 1957 and rules framed there under,

THe Permit holder shall transports/disposed of the ordinary clay/dearth from the site of the |
excavation, only by issuing a Mineral Transit Pass.

ol Mantots
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11, The permit holder shall restore and rehabilitate the area of excavation with in fifteen days from the
date of expiry of the permit and shall submit compliance report to the officer in charge.

12. Incase of any default in due observance of the terms and conditions of this permit or in payment of
the installment on due date, the permit may be cancelled by the Director or by any officer fully
authorized by him in this behalf by giving one month’s natice where the remaining period of the
permit is move than sixty days. In other cases the period of permit is less than sixth days, notice of
ten days shall be given hefore taking decision on cancellation of permit.

13. The amount of security deposit shall entail no interest. The security amount shall be refunded
within a period of three months in case the same is not forfeited or required to be detained for any
ather purpose under this permit.

14.  Any sum due from the permit holder on account of royalty and interest thereon shall be recovered
from him/them as an arrear of land Revenue.

Note:- The above permission is granted subject to following conditions:-

1. Period of permit will be upto 16.12.2022 to 31.12.2022 starting from the date on wlich the
permission is granted by the District Magistrate.

2 You are directed to obtain the prior permission from District Magistrate Panchkula regarding
execution of above stated work in view of puidelines pertaining for containment of Covid-19.

3. You are also directed to maintain Social distance as per guidelines issued by Ministry of Home
Affairs Gowt. of India during Excavation, loading and unloading of ordinary clay. 7

4. The GPS Coordinates of the site is 30.850816 & 76.850808,

BiE ﬁ‘mﬁmmﬁmﬁmmmmmﬁ?ﬁﬂnﬁaﬁammm%mﬁm%a’rmm
e wrn)

i mmmmaawﬁﬂmﬁmmwﬁmmwmmmﬂmmmﬁm%

2 m&uﬁaaﬁaﬁawwﬁewmﬂmmmm%ﬁwwmmﬂmmmaﬁm
T g9 Fraferm § s A |

Mining Officer
Mines & Geology Deptt,

Panchkula
Dated: | LZ)L{ 2029

A copy is forwarded to the following for information please,
1 Sub Divisional Magistrate , Panchkula/ Kalka.
' 2 Police Station/Chowki Kalka.

3 Field Checking Team Distt. Panchkula with direc
. ing T stt. i ton to ensure that no ¢ iti
of the permit is violated by the applicant. s A Sndition

: Mining Officer
Mines & Geology Deptt

Panchkula

Endstt. No, STP/PKI/ 2.0

ol amtols
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ANNEXURE R-14 (COLLY) CIN : U45201CH2007PLC031029
Ref. No. SCL/BGRL/20230124 Dt. 24.01.2023

69
To

The Dy. Chief Engineer/C-l1,
Narthern Railway,
Chandigarh

Subject: Construction of Civil works including Earthwork, Blanketing, Bridges,
RUBs, Service & Residential Buildings, Platforms, Foot Over Bridge,
Circulating area, Drainage, Protection Works & other miscellaneous and
allied works from Km. 24/825 to 28/200 within Himachal Pradesh
territory in c/w provision of Chandigarh- Baddi New BG Rail link.

Ref Qur earlier letter Dated 22.12.2022
Dear Sir,

In continuation to above referred letter kindly find attached here with the copy
of Form PIM-4 with Memo No. STP/PKL/120 Dt. 20.01.2023 issued by Mining Officer,
Mines & Geological Department, Panchkula, Permitting disposal of 26730 MT
ordinary clay.

Royality & STP fee total amounting to Rs. 118612/- has already been deposited
with the department.

In addition to above to speed up the progress of work we have engaged a local
vendor to supply the earth at site. Copy of permission to sell 49992 MT (Sand and
Soil) issued by Director of Industries, Himachal Pradesh vide No. Udyog-Bhu (Khani-
4) Laghu-103-2022/9903 Dt. 13.01.2023 is also attached herewith.

This is for your kind information pl.

Assuring you of our best services at all times

Yours truly,

Regd. Office : SCO. 22-23, 1st. Floor, Sector 28C, Chandigarh-160002
Correspondence Address : # 196, Top Floor, Sector 16A, Chandigarh-160015 & 0172-2 77@2@(@4 Mastob.
@info@sclinfm-com, scl@live.in, Website : www.sclinfra.com

True Copy




-Bh290uni-4)Laghu-103-2022
N°'Udr°gem of Himachal Pradesh,

Depgrtmeﬂt of Industries,
“Geological Wing"

..d

Dated, Shimla-171009, the 2023,
0 B4k Order
; Whereas, Sh. Gurdayal Singh S/0 Sh. Chhaju Ram,
npur P.O. & Tehsil Baddi, Distt. Solan, H.P. has requested to accord
________ to sell the raw material generated during the plot development for
tion of leveling of land over Khasra No. 466, 468 and 469 measuring 13-17
pallink in mauza Khol, Tehsil Baddi, Distt. Solan H.P
. Whereas, the proposal was sent to Mining Officer,
coriduct the joint inspection to verify genuineness of activities and
t otthe material generated during the above said activity through
$ Committee as per the provisions contained in the Rule-33 of
: Pmdeah Minor Minerals {Concession) and Minerals (Prevention of
egal Mining, Transportation and Storage] Rules, 2015. The said Committee
i M mesaed the stock to the tune of 49992 M.T (Sand 29995 M.T &

dunablemmor mineral i.e sand and soil which was stacked at

~ Hence, on the basis of recommendations of the Joint
you are hereby authorized to issue permissis
€ sand and soil and the excavated mineral which has been

on to sell the

70
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Directorate of Industries(DOI) 72
Geoloﬂcgzing
Govt. of Himachal Pradesh

PAYMENT RECEIPT
From: | To:
GURDYAL SINGH, Department of Industires,
VILLAGE. KALYANPUR, TEHSIL. BADDI, Geological Wing,
DISTRICT. SOLAN (H.P) Govt. of Himachal Pradesh

Email: gurdyalsingh5525@gmail.com

IUID | App ID Ref. ID Date & Time Amount (Rs.)
73393922 19276 A23A202741 1801202313302 | 164500
9
Royality Factor 80
Royality Amount 160000
Calculated TCS Tax 3296
Paid TCS Tax 3296
Panchyat Tax 4500
Processing Fee 0
Total Amount to be Paid (Rs.) 167796
Total Amount Paid (Rs.) 167796

| [T T, Adicde I Nl Tl e cAAN 2 AR N % nn.nT e ATk it

(ZQ © Mastobd L
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Directorate of Industries(DOI) 73

Geolog@Q Bing

Govt. of Himachal Pradesh

PAYMENT RECEIPT
From: To:
GURDYAL SINGH, Department of Industires,
VILLAGE. KALYANPUR, TEHSIL. BADDI, Geological Wing,
DISTRICT. SOLAN (H.P) Govt. of Himachal Pradesh

Email: gurdyalsingh5525@gmail.com

IUID App ID Ref. ID Date & Time Amount (Rs.)
73393922 19276 A23A202741 1801202313302 | 164500
9
Royality Factor 80
Royality Amount 160000
Calculated TCS Tax 3296
Paid TCS Tax 3296
Panchyat Tax 4500
Processing Fee 0
Total Amount to be Paid (Rs.) 167796
Total Amount Paid (Rs.) 167796

LT IS DS NY L S PVdde I P lda T ARG AR A awm.nnms e Al e da

ol Manrolis

TRUVE COPY



Geolog2 ing
Govt. of Himachal Pradesh

PAYMENT RECEIPT
From: To:
GURDYAL SINGH, Department of Industires,
VILLAGE. KALYANPUR, TEHSIL. BADDI, Geological Wing,
DISTRICT. SOLAN (H.P) Govt. of Himachal Pradesh

Email: gurdyalsingh5525@gmail.com

Directorate of Industries(DOI) 74

IUID App ID Ref. ID Date & Time Amount (Rs.)
73393922 K 19443 A23A262631 3001202313534 | 246750
9
Royality Factor 80
Royality Amount 240000
Calculated TCS Tax 4944
Paid TCS Tax 4944
Panchyat Tax 6750
Processing Fee 0
Total Amount to be Paid (Rs.) 251694
Total Amount Paid (Rs.) 251694
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Directorate of Industries(DOI) 75

Geoloag ﬁing

Govt, of Himachal Pradesh

From:

PAYMENT RECEIPT

GURDYAL SINGH,
VILLAGE. KALYANPUR, TEHSIL. BADDI,
DISTRICT. SOLAN (H.P)
Email: gurdyalsingh5525@gmail.com

To:

Department of Industires,
Geological Wing,

Govt. of Himachal Pradesh

IUVID App ID Ref. ID Date & Time Amount (Rs.)
73393922 19465 A23A269685 3101202316231 | 411250
0
Royality Factor 80
Royality Amount 400000
Calculated TCS Tax 8240
Paid TCS Tax 8240
Panchyat Tax 11250
Processing Fee 0
Total Amount to be Paid (Rs.) 419490
Total Amount Paid (Rs.) 419490
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Directorate of Industries(DOI)

Geolo@Q ﬁ'ing

Govt. of Himachal Pradesh

76

From:

PAYMENT RECEIPT

GURDYAL SINGH,

VILLAGE. KALYANPUR, TEHSIL. BADDI,

" DISTRICT. SOLAN (H.P)
Email: gurdyalsingh5525@gmail.com

To:

Department of Industires,

Geological Wing,

Govt. of Himachal Pradesh

IUID | App ID Ref. ID Date & Time Amount (Rs.)
73393922 19632 A23B156052 1002202311004 | 804750
0
Royality Factor 80
Royality Amount 799200
Calculated TCS Tax 16463.52
Paid TCS Tax 16463.52
Panchyat Tax 5550
Processing Fee 0
Total Amount to be Paid (Rs.) 821213.52
Total Amount Paid (Rs.) 821213.52

f e S
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Geologzgvi ng

Govt. of Himachal Pradesh

Directorate of Industries(DOI) 77

PAYMENT RECEIPT
From: To:
GURDYAL SINGH, Department of Industires,
VILLAGE. KALYANPUR, TEHSIL. BADDI, Geological Wing,
DISTRICT. SOLAN (H.P) Govt. of Himachal Pradesh

Email: gurdyalsingh5525@gmail.com

IVID App ID Ref. ID Date & Time Amount (Rs.)
73393922 20767 A23D177376 0704202317151 | 41000
3
Royality Factor 80
Royality Amount 40000
Calculated TCS Tax 824
Paid TCS Tax 824
Panchyat Tax 1000
Processing Fee 0
Total Amount to be Paid (Rs.) 41824
Total Amount Paid (Rs.) 41824
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NEXURE R-15 78
298’

CAF Pin: 795676174
PAN No: AAXP]7100K STP/Permit No, 603 Memo No.: STP/PkI/ 12D

DZ”Ed: Q.f; Cw! o 12'1-——3

. Form PIM-4
for excava rdinary clay or earth

' (Up to depth of 1.5 meters)

| Whereas M/s/Sh/Smt M/s Singla Construction Limited, sco 22, 23 First floor sector-28C

Chandligarh applied for the grant of permit of 26730 MTof ordinary clay mineral from the land of
Sh/Smt Krishan W/o Kuldeep Singh, Vill-Johluwal District Panchkula bearing Khasra No. 176, 177,
179,139,132,184.186,187,189,190,191,192,199 total 24 kanal upto a depth of 4.5 Feet in revenue
estate of Village Khasra no 176,177,179, 180,182,184,186,187,189,190,191,192,199 24 Kanal Vill-
Gorakhnath, Distt Panchkula under sub rule 31 and 31 (7) of the State Mining Rule 2012. The applicant
has paid_ advance Royalty & STP fees total amounting to Rs. 118612/- vide -GRN NO. 98275148 Dated
13.01.2023 and Security amount of Rs. already paid GRN NO. 98006930 Dated 05.01.2023& TCS Rs.
2360 vic%e challan No 70979, BSR code-510308 date 13.01.2023.

The permission is hereby granted for disposal of 26730 MT ordinary clay from land having
area/dimension (660x198x4.5 Ft ) for a Period starting from 20.01.2023 to 20.03.2023 subject

to the condition given below:
1. The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of

excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of
vehicles & non compliance of said condition necessary action as par rules may be taken against you.
. 2. The holder of the permit shall keep the Government indemnified from third party claims relating

the ('lextraction of brick earth from the land for which consumption permit is given.

3. The holder of the permit shall excavate the ordinary clay/earth in such a manner that the same
shall not disturb or damage any road, public ways, buildings, premises of public grounds.

4. That the holder of the permit shall not fell any tree standing on the land without obtaining prior
permission in writing from the competent authority in the Forest Department or Collector of the
district concerned, as the case may be. In case such permission has been granted, he shall abide by

the terms and conditions stipulated in such permission.
That the permit holder shall not carry on surface operations in any area prohibited by any

5
authority, without obtaining prior permission in writing from the concerned authority.

6.  The permit holder shall not enter and work in any reserved, demarcated or protected Forest
withoqt obtaining prior written permission of the Forest Department. _

7.  The permit holder shall repot immediately all accidents to the Deputy Commissioner and the officer
in-Charge, concerned.

8. The debth of the pit below surface shall not exceed 4.5 Feet from the adjoining ground level and in

, any case where sand deposits are found the depth of the pit below surface shall not exceed three fit.

9, The permit holders shall not excavate any other mineral than that of ordinary clay/ earth found in

the area. Any breach in this regard will entail immediate suspension of the working by the Officer
in-Charge and followed by termination of permit along with for feature of security amount, after

affording opportunity show cause. In case any mineral is illegally disposed off, the officer in charge
shall also recover amount of penalty in accordance with the provisions of mines and mineral

(Development & Regulation) Act 1957 and rules framed there under.
10. The Permit holder shall transports/disposed of the ordinary clay/dearth from the site of the

excavation, only by issuing a Mineral Transit Pass.

(Z,Q - Mantobl
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11.  The permit holder shall restore and rehabilitate the ares of excavation with in fifteen days from ¢y
date of expiry of the permit and shall submit compliance report to the officer in charge. 3
12.  In case of any default in due observance of the terms and conditions of this Permit or in payment o

13, The amount of security deposit shall entail no interest, The security amount shall be refunded

other purpose under this permit,
14, Any sum due from the permit holder on account of royalty and interest thereon shall be recovered
from him/them as an arrear of land Revenue,
Note:- The above permission is granted subject to following conditions:-

? 8 Period of permit will be upto 20.01.2023 to 20.03.2023 starting from the date on which the
permission is granted by the District Magistrate,

. You are directed to obtain the prior permission from District Magistrate Panchkula regarding
execution of above stated work in view of guidelines pertaining for containment of Covid-19.

3. ' You are also directed to maintain Social distance as per guidelines issued by Ministry of Home
| Affairs Govt. of India during Excavation, loading and unloading of ordinary clay.

4, The GPS Coordinates of the site is 30.9000655 & 76.804423.

e o wfhe 3 ot o @ A o W oft wREnd P @ A R Res S o & @ B @ A s
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aiﬁafﬁ?mm#ammr W
ining Officer

Mines & Geology Deptt.
Panchkula

Dated: 2.0 -©|~-227 9

EndsT‘. No.STP/PKl/ )2 |

A copy is forwarded to the following far information please.

h Sub Divisional Magistrate , Panchkula/ Kalka.
2 Police Station/Chowki Kalka, N
3 Field Checkiné Team Distt. Panchkula with direction to ensure that no terms and condition
' of the permit is violated by the applicant. @Za)( ety —
\ Mining Officer
Mines & Geology Deptt
Panchkula
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ANNEXURE R-16 80

CAF Pin: 1620369 .STP/PKI/ 0" <
| 141 Memo No.: STE = =
PAN No: COOPK8507A STP/Permit No. 648 Dated: © };‘T'_—?‘?_.t 202

Form PIM-4

(Up to depth of 1.5 meters)

- . Whereas f\f!/s/Sh/Smt Rajinder Kumar $/o0 Jeet Ram, vill-Sukhomajri, Panchkula applied iﬁ:

€ grant of permit of 5940 MT of ordinary clay mineral from the land of Sh/Smt Sikrit Kapil $/0 Lall
Mohan Kapil, Vill-Lehronadi bearing Khasra No. 26 total 8 kanal upto a depth of 3 Feet in revenue
estate of Village Lehronadi, Distt Panchkula under sub rule 31and 31 (7) of the State Mining Rule 2012
The applicant has paid advance Royalty & STP fees total amounting to Rs. 271367~ vide -GRN NO.
99935169 Dated 03.03.2023 and Security amount of Rs. 13068 vide -GRN NO 99935506 Dated

03.03.2023 & TCS Rs. 550 vide challan No 70979, BSR code-05100117 date 03.03.2023.

The permission is hereby granted for disposal of SQMMT ordinary clay from land having
area/dimension (220x198x3 Ft) for a Period starting from 03.03.2023 to 31.03.2023 subject (0

the condition given below:
1. The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of

excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way ol
vehicles & non compliance of said condition necessary action as par rules may be taken against you.
& The holder of the permit shall keep the Government indemnified from third party claims relating
the extraction of brick earth from the land for which consumption permit is given.
The holder of the permit shall excavate the ordinary clay/earth in such a manner that the same

3.
shall not disturb or damage any road, public ways, buildings, premises of public grounds.

4. That the holder of the permit shall not fell any tree standing on the land without obtaining prior
permission in writing from the competent authority in the Forest Department or Collector of the
district concerned, as the case may be. In case such permission has been granted, he shall abide by
the terms and conditions stipulated in such permission.

5 That the permit holder shall not carry on surface operations in any area prohibited by any
authority, without obtaining prior permission in writing from the concerned authority.

6. The permit holder shall not enter and work in any reserved, demarcated or protected
Forest without obtaining prior written permission of the Forest Department.

7. The permit holder shall repot immediately all accidents to the Deputy Commissioner and the officer

in-Charge, concerned.
The depth of the pit below surface shall not exceed 3 Feet from the adjoining ground level and i

: any case where sand deposits are found the depth of the pit below surface shall not exceed three fit.
9. The permit holders shall not excavate any other mineral than that of ordinary clay/ earth found in
the area. Any breach in this regard will entail immediate suspension of the working by the Officer
in-Charge and followed by termination of permit along with for feature of security amount, after
affording opportunity show cause. [n case any mineral is illegally disposed off, the officer in charge
shall also recover amount of penalty (n accordance with the provisions of mines and mineral
ulation) Act 1957 and rules framed there under.
hall transports/disposed of the ordinary clay/dearth from the site of th
excavation, only by issuing a Mineral Tra:;i‘t Pass}.] L
11. The permit holder shall restore andllr eh; 1‘;t3te t ﬁ area of excavation with in fifteen, days from the
date of expiry of the permit and shall submit compliance report to the officer i, charge.

(Development & Reg
10. The Permit holder s
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In case of any default in due observance of the terms and conditions of this permit or in payme?tl;’f
the installm nt on due date, the permit may be cancelled by the Director or t.:y‘any nflﬁcerf:hg
authorized by him in this behalf by giving one month’s notice where the remal.nmg period t(:ce i
Permit is more than sixty days. In other cases the period of permit is less than sixth days, no

ten days shall be given before taking decision on cancellation of permit. il be reRendod
The amount of security deposit shall entai] no interest. The security amount sha 'e Giotiany
Within a period of three months in case the same is not forfeited or required to be detained fo
other purpose under this permit,

1 recovered
Any sum due from the permit holder on account of royalty and interest thereon shall be

from him/them as an arrear of land Revenue,

The above pPermission is

: ich th
Period of permit wi]] pe upto 03.03.2023 to 31.03.2023 starting from the date on which the
Permission is granted by the District Magistrate.

You are directed to obtain the

prior permission from District Magistrate Panchkula regarding
€Xxecution of above stated work i

n view of guidelines pertaining for containment of Covid-19.

You are alsg directed to maintain Social distance as

per guidelines issued by Ministry of Home
Affairs Govt. of India during Excavation,

loading and unloading of ordinary clay.

The GPS Coordinates of the site is 30.53'31.628 & 76.48'42.157.

Mining Officer
Mines & Geology Deptt,

Panchkula

Endstt. No. STP/PKI/ LI7 L} Dated: D‘l"') (57‘?)} e 13

i i information please, L i
is forwarded to the following for in
f‘ CQS}:;}:J Divisional Magistrate , Panchkula/ Kalka.
j ion/Chowki Kalka. . .
g g?;;secit:?kiogé Team Distt. Panchkula with direction

to ensure that ne terms ang condition
of the permit is violated by the applicant.

rorve-.
ining Officer

Mines & Geology Deptt
Panchkuyla

m.w
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CAF Pin: 5036609682 STP/Permit No, 676

ANNEXURE 807D 82

Memo No.: STP/PKl/ £ /

PAN No: AAXP)7100K Dated: R/ 3 pla 8 £2

Form PIM-4

{Up to depth of 1.5 meters)

Whereas M/s/Sh/Smt M/s Singla Construction Limited, sco 22, 23 First floor sector-28C

Chandigarh. applied for the grant of permit of 4846@MT of ordinary clay mineral from the land of Sh/Smt
Lalit Mohan Kapil $/0 Sh. Krishan Dev Kapil Village Lahrondi, Kalka, Panchkula bearing Khasra No.
26 total 5 Acre 4 Kanal upto a depth of 4.45 Feet in revenue estate of Village Village Lahrondi Kalka,
Distt Panchkula under sub rule 31 and 31 {7) of the State Mining Rule 2012. The applicant has paid
advance Royalty & STP fees total amounting to Rs. 427888/- vide -GRN NO. 10545085 Dated
20.03.2023 and Security amount of Rs. already paid vide -GRN NO Dated & TCS Rs. 8540 vide challan
No 70979, BSR code-05103087 date 20.03.2023.

3.

4l

6.

10.

11.

The permission is hereby granted for disposal of 48468MT ordinary clay from land having
area/dimension (1210x198x4.45 Ft) for a Period starting from 28.03.2023 o 10.05.2023

subject to the condition given below:
The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of

excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of
vehicles & non compliance of said condition necessary action as par rules may be taken against you.
The holder of the permit shall keep the Government indemnified from third party claims relating
the extraction of brick earth from the land for which consumption permit is given,

The holder of the permit shall excavate the ordinary clay/earth in such a manner that the same
shall not disturb or damage any road, public ways, buildings, premises of public grounds.

That the holder of the permit shall not fell any tree standing on the land without obtaining prior
permission in writing from the competent authority in the Forest Department or Coliector of the
district concerned, as the case may be. In case such permission has been granted, he shall abide by
the terms and conditions stipulated in such permission.

That the permit holder shall not carry on surface operations in any area prohibited by any
authority, without obtaining prior permission in writing from the concerned authority.

The permit holder shall not enter and work in any reserved, demarcated or protected
Forest without obtaining prior written permission of the Forest Department.

The permit holder shall repot immediately all accidents to the Deputy Commissioner and the officer
in-Charge, concerned.

The depth of the pit below surface shall not exceed 4.45 Feet from the adjoining ground level and
in any case where sand deposits are found the depth of the pit below surface shall not exceed three
fit.

The permit holders shall not excavate any other mineral than that of ardinary clay/ earth found in
the area. Any breach in this regard will entail immediate suspension of the working by the Officer
in-Charge and followed by termination of permit along with for feature of security amount, after
affording opportunity show cause, In case any mineral is illegally disposed off, the officer in charge
shall also recover amount of penalty in accordance with the provisions of mines and mineral
{Development & Regulation) Act 1957 and rules framed there under.

The Permit holder shall transports/disposed of the ordinary clay/dearth from the site of the
excavation, only by issuing a Mineral Transit Pass.

The permit holder shall restore and rehabilitate the area of excavation with in fifteen days from the
date of expiry of the permit and shall submit compliance report to the officer in charge.

IR
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12, In case of any default in due observance of the terms and conditions of this
the installment on due date, the permit may be canceiled by the Director or cer ful
authorized by him in this behalf by giving one month’s notice where the rem
permit {s more than'sixty days. In other cases the period of permit is less than s
ten days shall be given before taking decision on cancellation-of permit.

13. The amount of security deposit shall entail no interest. The security amount
within a period of three months in case the same is not forfeited or required to be
other purpose under this permit,

14, Any sum due from the permit holder on account of royalty and interest thereon shall!
from him/them as an arrear of land Revenue,

Note:- The above permission is granted subject to following conditions:-

1. Period of permit will be up to 28.03.2023 to 10.05.2023 starting from the date on _
permission is granted by the District Magistrate,

2 You are directed to obtain the prior permission from District Magistrate Panchicula
execution of above stated work In view of guidelines pertaining for containment of Covid-19,

3. You are also directed to maintain Social distance as per guidelines issued by Ministry of
Affairs Govt, of India during Excavation, loading and unloading of ordinary clay.

4. The GPS Coordinates of the site is 30.5324816 & 76.4855079.

Mines & t m
, Geology Depet.
Endstt. No, m;m;g,z ’ 'Dmfz&t?/ud,g

A copy is forwarded to the following for information please,

1 Sub Divisional Magi te, Panchkuia/ Kalka,
2 Police Station/Chowki Kalka.

3  Field Checking Team Distt. Panchkula with direction tg ensure that no terms and
of the permit is violated by the applicant. ——

Mines & Geology
es Deptt
Panchkula

DR EA 2,
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ANNEXURE R-1 LLY
84

| M.N0.0876026012, 9988927369

PN SAI CARRIAGE CONTRACTOR

Deals in : All kinds of Sand, Bajri, Bricks Gatka, JCB & Tipper.
SCO : 315, Green City, Dhakoli, (Punjab)

Ref Noﬁ/ﬂy/ﬁ Dated 05/04/43?.423
Sub:-Permit iNo. STP.682 issued by Mining Officer, panchkulafor

disposal of zq’s4 M.T.Soil/Earth

- ‘l s s XY 4 £ rY g ra¥v Yy A ,If""" 253
Desr G A ARRIAGE ! AL L OR

\ g
- Bl 5 3 L —

R | L
Ne are pleaseE to inform you that our company, holds the mining permission

andpermit 2864 MT. of mineral extractions (soil) from the land located at Plot no
18 Sector 5 Panchkula.We here by declare that we have sold the complete
produce (soil) excavated against the said permit to Singla Constructions Limited to
construct railway track embankment at their on-going Railway site at Baddi.

We here by further declare that we have sold all the rights regarding making
excavation and carriage of excavated material disposal of which has been
permitted, as per above permit. _
As per the terms of our agreement, SCL will compensate us with a amount@5.0

Rupees per Cu ft.
~This agr’eemer{t is in line with all regulatory compliances and approvals from

relevant authorities.

We hereby confirm our commitment to extendour full cooperation to Singla
constructionsitd for the successful execution and completion of the project.

Thank you for your cooperation
|

Yours truly |

? Lsiesp \Jesrta
(Authorized Signatory)

@.,VQ‘M'M
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CAF Pin: 10982248842 STP/Permit No. 682 Memo No: STP/PK, 82—
PAN No: CCXPPSZ3IR Dated 2 az-;‘:‘__g
Form PIM-&
(See rule 32(2))

permits for the grant ol pemfsjhn for disposal of mine=al extracted incidental to developmental
Theg.
Whercas M/s Sal Carriage Contractors, SCO 315 Green City Dhakoli, SAS Nagar, Punfanb spplied

he grant of a permit foe dispasal of GSB 3600 MT and 2864 MT ordinary clay to be excovatesd /removed
Plot no18 Sector no 5 Panchkula under Rule 32 (1) of State Minmg Rule 2002 The apphcant has/have
advapce royaity Plus STP fess total amounting ta Hs. Z J- wide GRN No. 100985036 dated
2013 and Secartty wmosint to P, aready paid/- vide GEN %o darcd B TS Rs. 48004 vide Chadlan
025 FLR Code 8510011 Jated 31.03.2023.

The peepuiscsin iy Bare oy graated for disoesal ol GSH 360 MT and ordivary clay ZBIH MT (total
ity wi 6164 MY ) Foving area dmeson (IROGERTE £ G5 Comrdiute s 30 6USIMS & CEATINORG for o
starting from 31.03.2023 to 30.04.2023 1o be excavatea/ romoved o P aforssand ared subject to
fon that the holder will abide by the salety guards for such excavation of remaval.

3 The permit holder shall transport /disposcd off the ordinary clay/stose fsand fearth rom Hhe site of the
excavation only by issuing a Minerd! Transit pass in Daylight.
4. The perma holder shall transpant/duposed of mipecal covered by tarpaulin from the site of the

Man enly by issuing a Miseral Transit pass with spriskliog of water n the way of vehles & in non
ane e of aud condition accessary action as per rule may be taken against you.

5 The amonnt security deposit shall entail no interest. The security amouat shall be refunded within a
penied of three months in rase the same 5 not forfeited or requirea G be detaimed for any other purpase under
lhu. At

Any sum due trom the permit holder shald be recovered from him as ar acvear of kind Revemie,
7. The permission Is valid from 31.03.2023 10 30.04.2023.

a The permit holder have been directed to deposit the detaif of sold €56 mineral -rawana alter
the expiry of sald permit ptherwise in nos-complisnce of security way be forfeited. Jﬂ A

inmg Qlfcer

Mipes and Leology Deptt,

Panchku
Eﬂlﬂ.#u STP/PKL/ 68'_3 Datads- 3’1 .#2’%3 anghikila

A capy is forwarded 1o the tollowing for kind information please.

Scb Divisional Magistrate , Kalka/Panchkula.

2. Pobie Mavon/ Chewh Sector 5, Panchkula

3 Freld Checking Team Disteiet Panchkuts with direction 1o ensure that oo teems aod canditinn of

the permal i violated by the apphcant,
éllﬂﬂﬁ Officer

Mines awd Gealogy Depit,
Fanchkuls

M-M
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86

M.N0,9876026912, 9988927363

% GAI CARRIAGE CONTRACTOR
~ Deals in : All kinds of Sand, Bajri, Bricks, Gatka, JCB & Tipper.
SCO : 315, Green City, Dhakoli, (Punjab)

Ref No.—f??.ﬁ?[m ....... Dated :.19/".4'%12.".@5.....

Sub:-Permit No. STP. 683 issued by Mining Officer, Panchkulafpr
disposal of 29273 M.T.Soil/Earth S
. . e S I - '-"wu = f- -1:‘: .,5._\ ./\r r 4 !"r"

4
- T

DearSir ¢ Al CORAMINASAAS

P

We are pleased to inform you that our company, holds the mining permission
andpermit 29273 MT. of mineral extractions (soil) from the land located at Plot no
HS1 Sector 6 MDC Panchkula.We here by declare that we have sold the complete
produce (soil) excavated against the said permit to Singla Constructions Limited to
construct railway track embankment at their on-going Railway site at Baddi.

We here by further declare that we have sold all the rights regarding making
excavation and carriage of excavated material disposal of which has been

permitted, as per above permit.
As per the terms of our agreement, SCL will compensate us with a amount@5.0

Rupees per Cu ft.
This agreement is in line with all regulatory compliances and approvals from

relevant authorities.

We hereby confirm our commitment to extendour full cooperation to Singla
Constructionsltd for the successful execution and completion of the project.

Thank you for your cooperation

Yours truly

,(\) asAP "
(Authorized Signatory)

@VQ‘M'M
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L92

CAF Pinc 2802194753 ermit STP/PM/
sir Memo N 511
Pmua:lcm-rmw s Datedds A5 )% e
‘ Form FiIM &
(See rule 32(2)) " .trwlw“""‘"'

ﬁa.::j PerTIts for the gram of permsssion for disposal of mineral extivcted ww ridental
a1 .

%mlh!ﬂmc—mmnsmmm“’w'w.w
'-'"ﬂ*-'d-muhdwummmmmmmwwh“‘““’"“m
Com Pl munmmmmunmd%“ﬂﬂm”“'mmm
nas a-d-m-.rmu;mmmmm»uuw—malﬂh“’““’fm

123 and Security amount 10 Rs. Already patd/- vide GRN No. dated lmaﬁ-"’“,"d'tw
S0 B e 0290071 daed 03,04 2021,
- Thmuhﬁymdhrﬁpﬂd.ﬂl?’-mmmdwm'"(ml
uantity pf 36273 MT ) having area dumension (280x200x14. & GPS Coordinates 30737058 & T6847929) for
3 period $tarting from 03.04.2023 te 31.85.2023 1o be excavated/ removed fram the aforesaid area subject 10
the condibion that the holder will abade by the safety guards for such excavation of removal
3 T{ir peront holder shall transport/disposed off the srdinary clay/stone /sand /earth from the site ol the
n.n.mornnh by vsaing 2 Mineral Transit pass in Daylight.
4 The permat hoider shall transport/dispased of mineral covered by tarpaulin from the site of the
excavation only by issaing & Mineral Transit pass with sprinkling of water in the way of vehicles & In non
compliante of sad condition necessary action as per rule may be taken against you
5 The amount security deposit shall entail no iterest. The security amount shall be refunded within s
nr'.minlhunmmtmﬁolﬂumﬂﬁMwquMdhrmﬂhﬂwWMﬂ
!!\l\prr'l'll'l
v Arly sum@fmmmltmﬂhw&mhm:uaﬂmd land Revenuse.
T The permission s vl from 03.04.2023 to 31.05.2023.

L] mmmmm&wuumumuﬂmmamm

the expiry of said permit atherwise in non-compliance of security may be forfeited

] N
Mining Otficer
. Mines and Geology Deptr
Endst. No. STR/PRL/ /57, Dated: © 1.) i) dern T
| Acopy is forwarded 1o the followsng for kind information please e
{1 Sub Divissonal Magistrate , Kalka/Panchkuls
2 Police Station/ Chowlo MDE Sector-6, Panchkula
B Field Checking Team District Panchbuls with direction 1o
| the permit is violated by the applicant Fisire that oo terms and condition of
| m\ma
| Off
ot g
Panchiugy
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ANNEXURE R-20

| 308
AF Pin: 3544266705 STP/Permit No. 726 Memo No.: STP/Pkl/ G8 '1
PAN No: AAXPJ7100K Dated: oY4-0S-2mz 3
| Form PIM-4
(Up.to depth of 1.5 meters)

Whereas M/s/Sh/Smt M/s Singla Construction Limited, sco 22, 23 First floor sector-28C
Chandigarh, applied for the grant of permit of 245.0‘2 MT of ordinary clay mineral from the land of
Sh/Smt Lalit Mohan Kapil S/o Sh. Krishan Dev Kapil Village Lahrondi, Kalka, Panchkula hearing
Khasra Nfi. 26 total 2 Acre 6 Kanal upto a depth of 4.5 Feet in revenue estate of Village Village Lahrondi
Kalka, Distt Panchkula ander sub rule 31 and 31 (7) of the State Mining Rule 2012. The applicant has
paid advance Royaly & STP fees total amounting 10 Rs. already paid STP no 676 dt. 28.03.2023 /- vide
.GRN NO. Dated and Security amount of Rs. already paid vide .GRN NO Dated & TCS Rs. vide challan

No 00836, BSR cade-7 date .

Thé permission is hereby granted for disposal of 24562 MT ordinary clay from jand having
arda/dimension (605x198x4.45 Ft) for a Period starting from 28.04.2023 to 28.05.2023 subject

to the condition given below:
1. The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of

excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of
vehicles & non compliance of said condition necessary action as par rules may be taken against you.

2 The holder of the permit shall keep the Government indemnified from third party claims relating
the extraction of brick earth from the land for which consumption permit is given.

3 The holder of the permit shall excavate the ordinary clay/earth in such a manner that the same
shall not disturb or damage any road, public ways, buildings, premises of public grounds.

4. That the holder of the permit shall not fell any tree standing on the land without obtaining prior
permission in writing from the competent authority in the Forest Depar

5. tment or Collector of the district concerned, as the case may be. In case such permission has been
granted, he shall abide by the terms and conditions stipulated in such permission.

6.  THat the permit holder shall not carry on surface operations in any area prohibited by any
autherity, without obtaining prior permission in writing fram the concerned authority.

7.  The permit holder shall not enter and work in any reserved, demarcated or protected
Forest without obtaining prior written permission of the Forest Department.

8.  The permit holder shall repot immediately all accidents to the Deputy Commissioner and the officer
in-Charge, concerned.

9. The depth of the pit below surface shall not exceed 4.5 Feet from the adjoining ground level and in
any case where sand deposits are found the depth of the pit below surface shall not exceed three fit.

10. ‘Fi1e permit holders shall not excavate any other mineral than that of ordinary clay/ earth found in
the area. Any breach in this regard will entail immediate suspension of the working by the Officer
in-Charge and followed by termination of permit along with for feature of security amount, after
affording opportunity show cause. In case any mineral is illegally disposed off, the officer in charge
shall also recover amount of penalty in accordance with the provisions of mines and mineral
(Development & Regulation) Act 1957 and rules framed there under.

M‘M
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12.

13.

14.

15.

Note:-

- )
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The Permit holder shall transports/disposed of the ordinary clay/dearth from the site of the

exéavatinn, only by issuing a Mineral Transit Pass.
The permit holder shall restore and rehabilitate the area of excavation with in fifteen days from the

date of expiry of the permit and shall submit compliance report to the officer in charge
In case of any default in due observance of the terms and conditions of this permit ar in payment of
the installment on due date, the permit may be cancelled by the Director or by any officer fully

au!honzed by him in this behalf by giving one month’s notice where the remaining period of the
permit is more than sixty days. In other cases the period of permit is less than sixth days, notice of

ten days shall be given before taking decision on cancellation of permit
The amount of security deposit shall entail no interest. The security amouat shall be refunded
within a period of three months in case the same is not forfeited or required to be detained for any

other purpose under this permit.
Any sum due from the permit holder on account of royalty and interest thereon shall be recovered

from him/them as an arrear of land Revenue.
Thé above permission is granted subject to following conditions:-

Period of permit will be up to 28.04.2023 to 28.05.2023 starting from the date on which the
permission is granted by the District Magistrate,

You are directed to obtain the prior permission from District Magistrate Panchkula regarding
execution of above stated work in view of guidelines pertaining for containment of Covid-19

Yog are also directed to maintain Social distance as per guidelines issued by Ministry of Home
Aﬂ’;irs Govt. of India during Excavation, loading and unloading of ordinary clay.

Thg GPS Coordinates of the site is 30.5324816 & 76.4855079.
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Mining Officer
Mines & Geology Deptt.
Panchkula

Endstt.; No.STP/PKI/ §95™ Dated: gU-0 & ~2o2.3

A copy is forwarded to the following for information please.
. Sub Divisional Magistrate , Panchkula/ Kalka,
2 Police Station/Chowki Kalka,

3 Field Checking Team Distt. Panchkula with direction to ensure that no terms and condition

of the permit is violated by the appiicant.
Séning Officer

Mines & Geology Deptt
Panchkula
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CAF Pin: 8206068016 STP/Permit No. 744

ANNEXURE R-21 90

310

Memo No.: STP/Pkl//éL;,L

PAN No: COOPKB507A Dated: /"‘J‘ g/zg

Form PIM-4

for excavation of ordinary clay or earth
[Up to depth of 1.5 meters)

Whereas M/s/Sh/Smt Rajinder Kumar § /o Jeet Ram, vill-Sukhomajri, Panchkula. applied for

the grant of permit of 5940 MT of ordinary clay mineral from the land of Sh/Smt Sikrit Kapil S/o Lalit
Mohan Kapil, Vill-Lehronadi bearing Khasra No. 26 total 8 kanal upto a depth of 3 Feet in revenue
estate of Village Lehronadi, Distt Panchkula under sub rule 31 and 31 (7) of the State Mining Rule 2012.
The applicant has paid advance Royalty & STP fees total amounting to Rs.1000 /- vide -GRN NO.
102255275 Dated 05.05.2023 and Security amount of Rs. already paid vide -GRN NO Dated & TCS Rs.
vide challan No, BSR cade- date , KWJb M& .b.jh' STrMme £92,

10.

i 8

The permission is hereby granted for disposal of 5940 MT ordinary clay from land having
area/dimension (220x198x3 Ft) for a Period starting from 09.05.2023 to 08.06.2023 subject to
the condition given below:

The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of
excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of
vehicles & non compliance of said condition necessary action as par rules may be taken against you,
The holder of the permit shall keep the Government indemnified from third party claims relating
the extraction of brick earth from the land for which consumption permit is given.

The holder of the permit shall excavate the ordinary clay/earth in such a manner that the same
shall not disturb or damage any road, public ways, buildings, premises of public grounds.

That the holder of the permit shall not fell any tree standing on the land without obtaining prior
permission in writing from the competent authority in the Forest Depar

tment or Collector of the district concerned, as the case may be. In case such permission has been
granted, he shall abide by the terms and conditions stipulated in such permission.

That the permit holder shall not carry on surface operations in any area prohibited by any
authority, without obtaining prior permission in writing from the concerned authority.

The permit holder shall not enter and work in any reserved, demarcated or protected
Forest without obtaining prior written permission of the Forest Department.

The permit holder shall repot immediately all accidents to the Deputy Commissioner and the officer
in-Charge, concerned. '

The depth of the pit below surface shall not exceed 3 Feet from the adjoining ground level and in
any case where sand deposits are found the depth of the pit bel’ow surface shall not exceed three fit,
The permit holders shall not excavate any other mineral than that of ordinary clay/ earth found in
the area. Any breach in this regard will entail immediate suspension of the warking by the Officer
in-Charge and followed by termination of permit along with for feature of security amount, after
affording opportunity show cause. [n case any mineral is illegally disposed off, the officer in charge
shall also recover amount of penalty in accordance with the provisions of mines and mineral
(Development & Regulation) Act 1957 and rules framed there under.

The Permit holder shall transports/disposed of the ordinary clay/dearth from the site of the
excavation, only by issuing a Mineral Transit Pass.

ol Mameols
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12.

13,

14.

15.

Note:-

»

{1)
{2)

T TR I G ———

The permit holdes shall restore and rehabilitate the area of excavation with i lilteen days

date of expiry of the permit and shall submit compliance report to the officer in charge.
In case of any default in due observance of the terms and conditions of this permit or in payme
the installment on due date, the permit may be cancelled by the Director or by any officer ful
authorized by him in this behalf by giving one month's notice where the remaining period of the
permit is more than sixty days. In other cases the period of permit is less than sixth dave notice of
ten days shall be given before taking decision on cancellation of permit.

The amount of security deposit shall entail no interest, The security amount shall be refunded
within a period of three months in case the same is not forfeited or required to be detained for any

other purpose under this permit.
Any sum due from the permit holder on account of royalty and interest thereon shall be recovered

from him/them as an arrear of land Revenue.
The above permission is granted subject to following conditions:-

Period of permit will be up to 09.05.2023 to 08.06.2023 starting from the date on which the
permission is granted by the District Magistrate,

You are directed to obtain the prior permission from District Magistrate Panchkula regarding
execution of above stated work in view of guidelines pertaining for containment of Covid-19,

You are also directed to maintain Social distance as per guidelines issued by Ministry of Home
Affairs Govt. of India during Excavation, loading and unloading of ordinary clay.

The GPS Coordinates of the site is 30.53'31.628 & 76.48'42.157.
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Mining Officer

Mines & Geology Deptt.
Panchkuia

Endstt. No. STP/PKI/ 19013 Dated: /(-5 /&, /9

A copy is forwarded to the following for information please.
1 Sub Divisional Magistrate , Panchkula/ Kalka,
2 Pelice Station /Chowki Kalka,

3 Field Checking Team Distt. Panchkula with direction to ensure that no terms and condition
of the permit is violated by the applicant.

Mining Officer
Mines & Geology Deptt

Panchkula

b Mantols
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ANNEXURE R-22

. : 8146883600
GSTIN. 06AAVFNOSG4F1ZZ =¥ s A e _ Cont. No. 3304000012

NEELKANTH CONSTRUCTION COMPANY

Deals In : Earthwork, Road and Building Construction

Add. Ramgarh, Panchkula, Haryana
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Wl MY e316069 Menia Mo STP(PHI/ 18 8]
[ STP/Permit No. 757 Dated: ) 2- 9'51 Qe
Form PIM-4
for excavation of ordinary clay or earth
(Untadepth of 1.5 meters)

Whereay pyq f Panchikola. spphied fo

A /Sh/Simg & HF Ramgar Sh Bir
Mh m i v o
R, Vilg g7 of 19 “M:‘.n:::;faﬂ:::“ imera from he land of Sh/SM s’g;:hs A Fert
“_““;w '.“:"'ll. l"anchkuln 'H.“'lrln‘ Khun?;g, 6y2ffz latal 7Bighe &7 Diswe upto 3 State Mining Rl
2012 The 4 1“'1 e Mage Kona, Distt Panchkuls under sub rule 31 and 31 (7) of lh.d'f‘ oSy RN
102550611 ‘;"":;'2;-: Patd advance Royalty & STP fees total amounting 10 :: SZIO vide GRN NI

102550881 1,0, 12 o;;ﬁ Dated 12,05.2023 and Security amount of Rs- date 12.05.2023.

3 &TCS Rs, 1030 vide challan No. 05216, DSR code-

The peegs havuy,
© PERRLSS N o hereby granted for disposal of 11640°MT ordinary clay from tand

R T T T wl ' figrct £
”.i.l ‘n Naig 29!3220’;1 Ft) for a Period starting f{am 12.05.2023 (0 30.9(!-2023 suliy
Wikinn g N he Byuw:

i "' ::"l‘:nb: 'I;h-. il ransport/disposed of mineral covered by tarpaulin "on; nl:::' way 0
{wige & ,m:,‘ " INSUNE 3 Minpry) Transit pass Day Light with sprinkling of “’“’:‘n :.g:nnst b
o elder o 'l.l Flince of saug condition necessary action as par rules may be ta "mm‘ relatny
d et 1;: ;Iwr.mt Shall keep the Government indemnified from third party ¢
Tk Sk s '“ ‘rick carth from the land for which consumption permit is given, o T et
whatl oy l.hs[urh“. Permi shall excavate the ordinary clay/carth In such a ma"_"" td
That the holder or damage any road, public ways, bulldings, premises ol public grounds. o4
e TR, m':' Of the permit shall not fell any tree standing on the land without ohtaining |
il (“n"“ f'mmﬁ lrum‘the_tompetenl autharity in the Forest Depar
EE . he d: ctor of the district cuncerned, as the case may be. In case such permisston has beer

o 1 sbide by the terms and conditions stipulated In such permission.
“ahthe ey finlder shall note

silee

T ttare aperations in any area prohibited by any sutharity, Withgut obtalming prine
‘ T e g lrumlhemnremwaulhonty-
“he peran inliter shat}

— not enter and work In any reserved, demarcated or protected
Lereh 13ining priot written permission of the Forest Depaniment,
T i Yol shall repot immediarely all aceidents to the Deputy Commissioner and the oificer
b congernad,
e depth i Y ot Below
A vasenlere sand deposi

The rerent holers shall n

' |

surface shall not exceed 4 Feet from the adjoining ground level and in
ts are lound the depth of the pit below surface shall not exceed three fit.

pension of the working hy the Qfficer
h for feature of security amount, after

egally disposed off, the ofiicer i chargy
Poecoser smuunt of penally in accordance with the provisions of mines aid ainmeral

fesel e 2 B 1rules | d there under,
{ Eor Neen;;n é&W’é&ﬁW' rules frame. under.

Sarge and tellowed by termination of permit along wit
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ANNEXURE R-23
A

314

STP/Permit No. 778 Memo No.: STP/PRI/ il 8

in: 3510636892 Dated: 3\-—0::..}.2_3

AAXP|7100K
Form PIM-4

(Up to depth of 1.5 meters)

M/s/Sh/Smt M/s singla Construction Limited,

or the grant of permit of 23814 MT of ordinary clay mineral from the |
sh. Krishan Dev Kapil Village Lahrondi, Kalka, panchkula bearing
venue estate of Village Village Lahrondi

Whereas sco 22, 23 First floor sector-28C
and of
Lalit Mohan Kapil $/0

26 2 Acre 6 Kanal upto a depth of 4.5 Feetin re
P ander sub rule 31 and 31 (7) of the State Mining Rule 2012 The applicant has

L STP fees total amounting to Rs. already paid for STP No 676 dt. 28.03.2023 5
mount of Rs. already paid vide .GRN NO Dated &

AN NGO 102905919 Dated and Security a
1. 01687, BSR code- date .

posal of 23814 MT ordinary clay from land having

| is hereby granted for dis
21.05.2023 10 21.07.2023 subjecl

588x198%4.5 Ft) for a Period starting from

e qven below:
& pern lder shall transport/disposed of mir
vation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of

\pliance of said condition necessary action as par rules may be taken against you.
permit shall keep the Government indemnified from third party claims relating

{ 9rck earth from the land for which consumption permit is given.
» permit shall excavate the ordinary clay/earth in such a manner that the same

¢ ways, buildings, premises of public grounds.
ithout obtaining prior

weral covered by tarpaulin from the stte of

v o damage any road, publi
. the sermil shall not fell any tree standing on the land w
t19¢ from the competent authority in the Forest Depar

of the district concerned,

« e In case such permission has been granted, he shall abide by the terms and

ed 0 such permission.
. wolder shall not carry on surface operations in any area prohibited by any

suthority | obtaining prior permission in writing from the concerned authority.
Ihe permit holder shall not enter and work in any reserved, demarcated or protected

Forest without obtaining prior written permission of the Forest Department.

chall repot immediately ail accidents o the Deputy Commissioner and the officer

ha oncerned ’
i+ helow surface shall not exceed 4.5 Feet from the adjoining ground level and in
- <0 deposits are found the depth of the pit below surface shall not exceed three fit

re shall not excavate any other mineral than that of ordinary clay/ earth found in
-zl o0 this regard will entail immediate suspension of the working by the Officer
lowed by termination of permit along with for feature of security amount, after
{1y show cause, In case any mineral is illegally disposed off, the officer in charge
o smount of penalty in accordance with the provisions of mines and mineral
% e sulation) Act 1957 and rules framed there under.
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14.

15.

16.

Note:{

(1)

2

315 9

\ne Fermit noiger snai ransports/aisposed or e orginary 2
excavation, only by issuing a Mineral Transit Pass.

The permit holder shall restore and rehabilitate the area of excavation with in Iifteen davs £

date of expiry of the permit and shall submit compliance report to the officer i chargs

In case of any default in due observance of the terms and conditions of this permit © payment
the instaliment on due date, the permit may be cancelled by the Director or ! y officer |
authorized by him in this behalf by giving one month’s notice where the remaining period ot tae

permit is more than sixty days. In other cases the period of permit is less than st Gays
ten days shall be given before taking decision on cancellation of perv

The amount of security deposit shall entail no interest. The secynty amount shall be refunds
within a period of three months in case the same is not farfeited or required
other purpose under this permit.

Any sum due from the permit holder on account of royalty and uue

from him/them as an arrear of land Revenue.

The above permission is granted subject to following conditions -

to be detainec

Pertod of permit will be up to 35052023 1o 34.07.2023 starting from the date on whi
permission is granted by the District Magistrate.

You are directed to obtain the prior permission from District Magisirate Panchkula e
execution of above stated work in view of guidelines pertaining for containment of Lovig: 19

You are also directed to maintain Social distance as per guidelines issued by Minisiry of Ho
Affairs Govt. of India during Excavation, loading and unloading of ordinary ciay

The GPS Coordinates of the site is 30.5324816 & 764855079,

oft ofte @ afe afa & ot 4 g o wverk feyrtg o A AeaPra e S e o e E
S &1 |

mmmmnn&mmmmnmmmmmwz #w N

aife wfve @ Wi ww gfte s sl 7l oo & ol & o qes TE e

mitw §gN Feiaa d aW s W
ining Officer

Mines & Geology Depil

_ Panchkula
Endstt. No. STP /PKI1/ f‘?;s Dated: 37 05 2021
A copy is forwarded to the following for information please
1 Sub Divisional Magistrate , Panchkula/ Kalka. ’

2 Police Station/Chowki Kalka.
3 Field Checking Team Distt. Panchkula with direction to ensure that no rerms and conditios
of the permit is violated by the applicant.

“il‘lll"lg Ohcer

Mines & Geology Deptt
Panchlula
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ANNEXURE 24

96
GSTIN. 0BAAVFNO3G4F1ZZ ;331,2 forara Cont. No. : ;ggggggg?g

NEELKANTH CONSTRUCTION COMPANY

Deals In : Earthwork, Road and Building Construction

Add. Ramgarh, Panchkula, Haryana
wmwwmwmmmwmwmmwmwmmwmmmw
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CAF Pin; 2204534214 STP/Permit No, 804
PAN No: AAVFNO96GAF

the grant of pd'rmit of 58212 MT of ardinary clay minera
Singh, H.No 35, Nava Nagar, Nanakpur District Panchhula bearing Kb
197, 198 total 27 Rige, 17 Biswe upto a depth of 1.5 Meter in revenue est
Distt Panchkula under sub rule 31 and 31 (7) of the State Mining Rule 2
advance Royalty & STP fees total amounting to Rs. 257133 /- vide -G
26.06.2023 and Security amount of Rs. 128567 vide -GRN ND 104395928 Dated 2

317

Dated: /-y 553

Form PIM-4

(Upto depth of 1.5 meters)

Whereas M /s/5h/Smt Neellanth Construction

5150 vide challan No., BSR code- date 26,06,2023,

9.

The permission is hereby granted for disposal of 58212 MT ordina
area/dimension (1320x198 (1.5 meter) Ft) for a Period starting from 03

subject to the condition given below:

The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of =

excavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of
vehicles & non compliance of said condition necessary action as par rules may be taken against you.
The holder of the permit shall keep the Government indemnified from third party claitos relating
the extraction of brick earth from the land for which consumfition permit is given,
The holder of the permit shall excavate the ondinary clay/earth in such-a manner that the same
shall npt disturb or damage any road, public ways, buildings, premises of publie grounds.
That the holder of the permit shall not fell any tree standing on the land without abtaining prior
permission in writing from the competent authority in the Forest Department or Collector of the
district concerned, as the case may be. In case such permission has been granted, he shall abide by
the terms and conditions stipulated in such permission.
That the permit holder shall not carry on surface operations in any area prohibited by any
authority, without obtaining prior permission in writing from the concerned authority.
The permit holder shall not enter and work in any reserved, demarcated or protected
Faorest without obtaining prior written permission of the Forest Department,
The permit holder shall repot immediately all accidents to Comm
in-Charge, concerned. gDy issionar and U offices
The depth of the pit below surface shall not exceed 1.5 Meter from the adjoining ground level and
:;:. any case where sand deposits are found the depth of the pit belaw surface shall not exceed e
The permit holders shall not excavate any other mineral than that of ordinary clay/ earth found in

the area. Any breach in this regard will entall immediate sy oft .
in-Charge and followed by termination of MMW ht:::‘w ity

nl’rard}noppmumymcam. In case any min
shall also recover amount of penalty in ‘

TRUE COPY

Memo No.: STP/PKi/| 108

Company vill Ramgarh panchkula. applied for
| from the land of Sh/Smt Sita Ram §/o0 Santu
asra No, Khasra No 194, 195,
ate of Village Vill-Gorakhmath,
012. The applicant has paid
AN NO. 104394132 Dated
6.06.2023 & TCS Rs.

ry clay from land having -
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10.

.

12.

318

ite of the
The Permi s g

Y . : from !
Relder sha l:.m:;mrtshmwt'd of the ordinary tlay/dearth Iro

CRCIALON, only by ie ' .
[ TN Y issulng a Mineral Transi P'ass. . ki
The perisit holder shaty vestare and rehabifitate the area of excavation with in fifteen days

date of expiry of the Pernit and shall submit compliance report to the officer in charge.

in case of any default in dge observance of the terms ami conditions of this permit or In paymest of
the imsualiment on duc date, the permit 1ay be cancelled by the Director or hy any officer iy
authorized by him 1o this behalf by giving one month's notice where the remaining period of the

permit is more than sixty days, In other cases the period of permit is less than shth days, notice of

ten day$ shall be given hefore taking decision on cancellation of pereil

. 13, The aujount of security deposit shall eutall 0o interest. The security amount shall be relunded

within i petiod of three months in case the same is not forfeited or required to be detained for any
other purpese under this permit,

.34, Any sum duc fram the permit holder on account of rayalty and interest thereon shall be recovered

Bote- The abpye permission is granted subject o following conditions:

1

z

@

from fim /thems as 2o arvear of land Revenuo,

Period of permit will be op tu 03.07.2023 to 02.10.2023 starting from the date ea which the
permission s granted by the District Magistrate.

You sre directed to cbtain the prior permission from District Magistrate Panchiula regseding
mul?m of above stated work in view of guidelines pertaining for containment of Covid-19.

You are also directed 1o maiatain Social distance as per guidelines issued by Ministry of Hame
Affairs Govt. of india taring Excavation, loading and unioading of ordinary clay,

 The 6P Coardinates of the site is 30.898768 & 76.80
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Singla ConsTrucTions Lrd.

CIN : U45201CH2007PLC031029
ANNEXURE R-25

99

Ref. No. SCL/IBGRL/20231017 Dt. 17.10.2023

To

The Dy. Chief Engineer/C-ll,
Northern Railway,
Chandigarh

Subject: Construction of Civil works including Earthwork, Blanketing, Bridges,
RUBs, Service & Residential Buildings, Platforms, Foot Over Bridge,
Circulating area, Drainage, Protection Works & other miscellaneous and
allied works from Km. 24/825 to 28/200 within Himachal Pradesh
territory in c/w provision of Chandigarh- Baddi New BG Rail link.

Ref Our earlier letter Dated 22.12.2022; 24.01.2023, 05.04.2023,
08.05.2023, 06.06.2023 and 07.07.2023

Dear Sir,

In continuation to above referred letters it is to submit Copy of Form PIM-4
issued vide Memo No. STP/PKL/3372 Dt. 11.10.2023 issued by Mining Officer, Mines
& Geological Department, Panchkula issued in favour of M/s Neelkanth Construction
Company permitting disposal of 7457 MT ordinary clay.

Requisite royalty & STP fee Rs. 33311/- has already been deposited with the
department.

Written undertaking of M/s Neel Kanth Construction Co. pledging to sell the
produce of the permit to Singla Construction Co.is also attached pl.

Assuring you of our best services at all times

Yours truly,

( M

@WQM-MM&{
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Regd. Office : SCO. 22-23, 1st. Floor, Sector 28C, Chandigarh-160002
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7304000012

NEELKANTH CONSTRUCTION COMPANY

Deals In : Earthwork, Road and Building Construction -

Add. Ramgarh, Panchkula, Haryana

Leiode el vloeleiole ol ole el oleole oele ole vloole rle ele ole ole ole ols ole ole ols ole oTo ole ale ols ols o}
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Memo No.: STP/PKI/ B3.7301
Uﬂ((‘;ll ’/0 ;25/23

CAF Pin; 321
PAN No: AAVFNO96G4F $TP/Permit No. 890
Form PIM-4

the grant of
Singh, K,
197, 198

(See Rule 31 (7))
Standard form for excavation of ordinary
clay or earth

kula, applied for
Whereas M/s/Sh/Smt Neelkanth Construction Company vill Ramsg:r;l P:ﬂsl'l:t-': s &0 Biiid
permit of 7457 MT of ordinary clay mineral from the land of Sh/ ml{hasra e 104498
No 35, Nava Nagar, Nanakpur District Panchkula bearing Khasra No. i et
» total 27 Bige, 17 Biswe upto a depth of 1.5 meter in revenue ;;t;azte ;}f} : :ﬁncam e i

ining Rule . The
ub rule 31 and 31 (7) of the State Mining AN NO. 108187927 Oexid
d 26.06.2023 & TCS Rs.

Distt Panchkula under s
P fees total amounting to Rs. 33311 /- vide

advance Royalty & ST
09.10.2023 and Securit
670 vide challan No, 23

10.

y amount of Rs, 128567 vide -GRN NO 104395928 Date
101100006186!CICI, BSR code-0 date 11.10.2023.

The permission is her eby granted for disposal of 7457 MT ordinary clay for a Perfod starting frags

11.10.2023 to 05.11.2023 subject to the condition given below:

The permit holder shall transport/disposed of mineral covered by tarpaulin from the site of

eXcavation only by issuing a Mineral Transit pass Day Light with sprinkling of water in the way of
ition necessary action as par rules may be taken against you.

vehicles & non compliance of said cond
e Government indemnified from third party c.!aims relating

The holder of the permit shall keep th
traction of brick earth from the land for which consumption permit is given.

the ex

The holder of the permit shall excavate the ordinary clay/earth in such a manner that the same
shall not disturb or damage any road, public ways, buildings, premises of public grounds.

That the holder of the permit shall not fell any tree standing on the land without obtaining prior
permission in writing from the competent authority in the Forest Department or Collector of the
district concerned, as the case ma ¥ be. In case such permission has been granted, he shall abide by
the terms and conditions stipulated in such permission.

That the permit holder shall not carry on surface operations in any area prohibited by any

authority, without obtaining prior permission in

writing from the concerned authority.
The permit holder shall not enter and work in any reserved, demarcated or protected
Forest without obtaining prior written permission of the Forest Department.

The permit holder shall repot immediately all accidents to the Deputy Commissioner and the officer

in-Charge, concerned.
The depth of the pit below surface shall not exceed 1.5 meter from the adjoining ground leye| and
in any case where sand deposits are found the depth of the pit below surface shall not exceed three

fit.
the area. Any breach in this regard will entail immediate suspension of the working by the Officer

in-Charge and followed by termination of permit along with for fzature of security amount, after
affording opportunity show cause. In case any mineral is illegally disposed off, the officer in charge

For Neslkanth Construction Company

s
e

TRU-E COPY

The permit holders shall not excavate any other mineral than that of ordinary clay/ earth foungd in
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ANNEXURE 26(COLLY) 102

Ref. No. SCL/BGRL/20240809 Dt. 09.08.2024.
To

The Dy. Chief Engineer/C-II,
Northern Railway,
Chandigarh

Subject: Construction of Civil works including Earthwork, Blanketing, Bridges,
RUBs, Service & Residential Buildings, Platforms, Foot Over Bridge,
Circulating area, Drainage, Protection Works & other miscellaneous and
allied works from Km. 24/825 to 28/200 within Himachal Pradesh
territory in c/w provision of Chandigarh- Baddi New BG Rail link.

Ref Our earlier letter Dated 22.12.2022, 24.01.2023, 05.04.2023,
08.05.2023, 06.06.2023, 07.07.2023 and 17.10.2023

Dear Sir,

In continuation to above referred letters it is to submit Copy of permission letter
No. Udyog/SLN/MM/J.1./Singla Construction Ltd./2023-626-628 Dt. 09.07.2024
issued by Mining Officer, Solan, District-Solan in favour of M/s Singal Constructions
Limited permitting disposal of 27000 MT minor mineral clay/soil.

Assuring you of our best services at all times

Y(ctid re truly,

ol Maneobs

TRUE COPY

Regd. Office : SCO. 22-23, 1st. Floor, Sector 28C, Chandigarh-160002
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| 323 103

Udyog/ SLN/ MM/ J.1./ Singla ©
Of/o the Distt. Mining Ofrce? Sogr:]s!ruchon L1d./2023- ¢ 2 P 237

Distt. Solan, H.p.

|
| Solan dated 0 Q_ July, 2024
To |
; M/s Singla Constructuon Ltd.,
; SCO 22-23, 1* Floor, Sector-ZBC
Chandlgarh 160002
Sub;{ect: Regarding request for permission to remove and shift ordinary
| soil/ shale.
Sir, |

This is with reference to the office order Endst. No. Udyog-
Bhu(Khan1-4)Laghu-377!2024 2319 dated 28.06.2024 from the Olo Geologist
(Zone—ll!) Himachal Pradesh on the subject cited above vide which you are
permitted to lift/ sell the minor mineral ie. clay/ soil generated during the
eaca\gahon and leveling area 200 x 105 meters and removal of loose earth/
ordin:-';:ry soil and leveling of ground from the auro textiles, a unit of Vardhman
lextileé limited located at Sai Road, Baddi for which the contract has been awardad
to M!s+ Singla Construction Limited and the useable mineral generated from said
site will be used for construction of civil works including Earthwork, Blanketing,
Bridgés and RUB's Services & Residential Buildings, Platform FOB Circulating
Area, Drainage Protection Works & other miscellaneous and allied works from Km.
24850 to 28200 within Himachal Pradesh territory in C/W Provision of Chandigarh

Baddi New BG Rail link.
| In this regard the permission to lift approx. 27000 M.T. of

minor mineral clay/ soil generated during leveling works is hereby accorded in your

favour with the following conditions:-

1. That you will deposit the royally in advance along-with taxes.
2. That the permission is valid for the period of three months or the exhaust of

minor mineral (clay/ soil), whichever is earlier. _ _
3. That you will only lift the stacked material and not indulge in any fresh
excavation/ illegal mining or illegal procurement of material from any other

SbUl’CQ.

page 1 0f2

ol Mantobs

TRUE COPY Scanned with CamScanner



9|

324

That transportation of raw material is prohibited belween 8.00 PM to 6 00

AM.
That you will properly maintain the record of lifted material.
That you will not be allowed to seli the raw material in open market and

outside the State by any means. .
That you will only use the mineral for filling Earthwork in construction of

Chandigarh Baddi New BG Rail Link.

That for carrying mineral from the above mentioned area you will only use
the vehicles bearing Nos. PB-65AZ-8823, PB-65AZ-8824, PB-65AZ-8825,
PB-65AZ-8826, PB-65A2-9763, PB-65AZ-9837, PB-65AX-3206, PB-
65AX-3209, PB-65AX-3210 and PB-65AX-4016 (as per details submilted)
otherwise any other vehicle involved shall be penalized as per Rules.

That permission is only to dispatch the extracted material in the interest of
mineral conservation and this shall not be construed to be license to mining

' activities. e B
10. That at any stage if you are found guilty of misusing the permission the said

. permission will be withdrawn and the actions as per the provisions of law

will be initiated accordingly. o
(K
{(Harvinder Singh)

Mining Officer, Solan
District Solan, H.P.

Dated

Endst. No. As above

Copy forwarded to:-
1. The Geologist (Zone-lll), Himachal Pradesh Shimia for information please.

2. The Mining Inspector, Nalagarh with the directions to visit the site from time

to time for checking of record and to ensure that no further extraction could

take place. .
g

(Harvinder Singh)
l}{“Mining Officer, Solan
District Solan, H.P.

Page 2 ol
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_@ Directorate of I3@8ries(DOI)

o Geological Wing
Govt. of Himachal Pradesh

PAYMENT RECEIPT
From: To:
SINGLA CONSTRUCTIONS LIMITED, Department of Industires,
SCO 22-23 1st floor sector 28C, Chandigarh Geological Wing,
Email: scichd172@gmail.com Govt. of Himachal Pradesh
IUID App ID Ref. ID Date & Time Amount (Rs.)
67452498 30981 A24G195323 1407202411374 | 527500
1
Royality Factor 60

Royality Amount 300000

Calculated TCS Tax 6180

Paid TCS Tax 6180

Panchyat Tax 2500
Processing Fee 225000
Total Amount to be Paid (Rs.) 533680
Total Amount Paid (Rs.) 533680

b - pammols
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PROO@@ERVICE

M Gma" Lawoffice RashmiMalhotra <lawofficerashmimalhotra@gmail.com>

Service in the matter of Vijay Chandel vs State of HP & Ors in OA No . 137/2024

1 message
Lawoffice RashmiMalhotra <lawofficerashmimalhotra@gmail.com> Thu, Oct 17, 2024 at 2:16 PM

To: pebrobaddi1@gmail.com, judicial-ngt@gov.in
Cc: office1.mslaw@gmail.com

Respected sir,

Kindly find the reply filed on behalf of the Respondent No. 7 & 8, duly attached herewith.
Regards,

Rashmi Malhotra,

Advocate for Petitioner,

26 GF, Jangpura Road, Bhogal,
New Delhi - 110014

E Vijay Chandel reply final.pdf

https://mail.google.com/mail/u/0/?ik=5dd039e197 &view=pt&search=all&permthid=thread-a:r7864403835517900838&simpl=msg-a:r80279997469... 11
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